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I, the Chairman of the Public Accounts Committee, as authorised by 
tbe Committee, do present on their behalf this Hundred aad nftaMb 
Report (Fourth Lok Sabha) on the Audit Report on the Accounts of 
'Sea Board (Ministry of Foreign Trade) for the years 1964-65, 1965-66 
and 1967-68. 

2. The Audit Reports on the h u n t s  of Tea Board were laid on the 
Table of the House on 26th May, 1967, 30th July, 1968 and 
respectively. The Committee examined paragraphs relating to the Tea 
Board at their sitting held on the 22nd January, 1970 (FN.). The Com- 
mittee considered and finalised this Report at their sittiug held on the 
10th March, 1970 (AN). Minutes of the sitting form Part II* of the 
Report. 

3. A statement showing the summary of the main conclusions/ 
recommendations of the Committee is appended to the Report. (Appendix 
'W). For facility of reference these have been printed in thick type in 
the body of the Report. 

4. The Committee place on record their appreciation of the assistance 
rendered to them in the examination of this case by the Comptroller and 
Auditor General of India. 

5. The Committee would also like to express their thanks to the 
.officers of the Ministry of Foreign Trade for the coopemtion extended by 
them in giving information to the Committee. 

NEW DELHI; ATAL BIHARI VAJPAYEE, 
Aptil 16, 1970 --- 
Chaitra 26, 1892 (S) . 

ChaiTmm, - 
Public Accounts Cornminee. - 

-- 
*No printed. One cyclo~tyled copy laid on the Table of the Home md five 

copies p b d  in parLent Lbmm 



(TEA BOARD) 

Audit Report on the AoEoads ot Tea B o d  fa 1%7-68., 

The Tea Board is financed mainly by the Central Government from 
the proceeds of cess on export of tea levied and collected under section 
25(1) of the Tea Act, 1953 and to a limited extent by fees levied and 
collected by the Board itself for licences, permits etc. issued by it under 
the Act. 

The receipts and payments under broad heads during 1966-67 and 
1967-68 were as follows:- 

(in lskhs of Rs.) 

Opening B h a  9.44 2.25 Adrninismtive 
expenses . 33'89 35'95 

Receipt on ac- Tea Promotion 
count ofcess 2oo.m 124.53 In India . 12-97 13-35 

Fees on account Lru sale p d  
oflianasetc. 5-04 5.08 of tea and re- 

covw of ad- 
Other raaipts . 56.74 47-76 ministrative fees 

from industrial 
c~ntcau . 6.71 8.25 - 6.26 - 5-30 

Tea Promotion 
outsldeIm. 141.44 135.28 

Lau salt pro- 
ceeds of tea, 
d i s e d  by Tea 
Centres abroad 
etc. . . 24-25 28-18 

117.19 I g . 1 0  

Development . 87.65 2.48 



INDIAN TEA IN ' IN'l'ERNATIONAL MARKETS 

lndia ranks as the biggest producer of tea in the world. The following 
table shows the production of tea and area under tea in India in relation 
Q some of the other leading tea producing countries: 

Area . 
lndh P d u c -  

tion . 
h. 

Ceylon Produc- 
tion. 

A=%. 
Kenya Produc- 

don . 
Major Tea Area . 

Producing Produp 
a t r i a  tion . 

It would beseen that India accounts for namely 50 per cent of the area. 
under tea as well as production of tea amongst the major tea producing 
countries. 

1.2. The following table shows the value of tea exported from India 
between 1963 and 1968: 

Yur 



The data above would indicate that dovoluation of the rupee arrested the 
fall in export earnings that had been taking place since 1963. However, 
there has been a backslide in 1968, when the value of tea exports fell by 
Rs. 23 crores from the previous year's level. ' 

1.3. The exports of tea by major destinations are indicated below: 

(In tonnes) 

Other Middle East U)UD- 
tries . . . 210 1,246 812 1,658 1,893 1~509 2,104 

Ail countries (including 
counuicoabovc). . 21z,516 205& 231,302 2~9,358 168,729 217,776 1 5 9 , : ~  I 

The following conclusions seem to emerge out of the froregoing data: 

(i) Over the last decade the quantum of tea exports have fallen, 
there having been an almost progressive fall from 1963 on- 
wards (except for a spurt in 1967). The result was that in, 
1968 India exported about 13,000 tonnes less than in 1959. 

(ii) Exports to countries like U.K., U.S.A., Canada, U.A.R. had, 
in 1968, fallen to levels which were well below what they 
were in 1959. The fall in exports was of the order of 25 per 
cent. 

(iii) The fall in exports has been particularly pronounced in respect 
of U.K., which is the w e s t  market for Indian tea, taking 
over 40 per cent-50 per cent of the country's expofts. U.K.'s. 
&-take of tea in 1968 was 25 per ant less than what it wm 
in 1959. 



(iv) Over the last decade, exports to other destinations, like Aus- 
tralia, Middle East and U.S.S.R. have, however, increased,. 
though the quantum .of exports to these countries has not 
been very significant. 
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1.4. The following table shows the exports made to some of India's 
principal export markets by other major tea-producing countries, i.e., 
Ceylon and East African countries in relation to India: 

(Figures in tomes) 

(i) U.K. 

India . 
Ceylon , 

East Africa 

(ii) U.S.A. 

India . 
Gylon , 
East Afrh 

(Gi) U.A.R. 
India . 
Gylon . 

iv )  CANADA 
India . 
am 
East mica 

(SOWRCR : <'Tea Statistics" ibid). 

It mould be apparent that in respect of the foreping four countries, which 
in 1959 ewamtd for 75 per cent of the exports frcam India, India wae 
exporting m 1968 to each of these countries less than what it was export- 
ing in 1959. On the abe r  hand Ceylm and East Africa were by asd 
law, exporting more b tQase ccsubies in 1968 tban they were in 1959. 
India had particularly lost gnnmd to these countrieo in U.K, its p ~ c i p d  
export market. 

1.5. Apart frslm a fall in the total volume of exports h m  Indin, there 
would appear to have been a fall in the unit value of tea a h .  The fol- 
lowing t a b  dmim tbo average price per Kg. Qf Indian tea in mlation to 
cay3onese and Sna Africa s a  in lnadolD auctiol~q w b n  the bulk at 



to U. K* is sol 1 : -. -- - -  . --- - - ----- -- -. - --- --.- 
Yea~ North South Ceylon Africa 

.- Indm India _ __ -- -_ . -- --.---- -- 
Piice in Sh~lhng~/Pence pr kg.) 

1 9 5 5 .  . . . . .  1119 9/11 1119 813 
1960 . . . . . .  IO:IO 8/10 11,o 7/11 
1 9 6 5 .  . . . .  917 8,'3 914 811 
1966 . .  917 716 91'4 719 
1 9 6 7 .  . . . .  . 9 / 1 1  71'9 917 716 
1 9 6 8 .  . , 9 1 0  719 811 91° -- 

(SOURCE : &'Ten Stnt~stlcs'' ibrd) 
Xt would appear that a Kg. of Indian tea sold in U.K. fetched 23 per cent 
.(approximately) less in 1968 than it did in 1955 (taking North Indian tea). 
Ceylon is also in this situation, but East African teas have not been 
materially affected. 

1.6. During evidence, the Committee drew the attention of the repre- 
sentatives of the Ministry of Foreign Trade and the Tea Board ta the twin 
phenomena about tea exports-the fall in the total volume of exports and 
€he decline in unit value. The Additional Secretary, Ministry of Foreign 
Trade and the Chairman of the Tea Board explaining the position in this 
regard stated that the reduction in the volume of exports had occurred 
due to a number of factors. The strike in the Tea Industry this year had 
aifected production. A more import@ factor "has been a somewhat 

abnormal rise in internal consumption". The estimated csnsump- 
don of tea "has been increasing in recent years at the rate of 
4 to 5 per cent per annum while production has been increasing at the 
.rate of 1.8 to 2.0 per cent per annum. In absolute terms, estimated con- 
sumption in India has increased from 82.7 million +. in 1953-54 to 
188.5 million Kgs. in 1968-69, thus showing an increase of 105.8 million 
Kgs. Total production of tea in India has, on the other hand, increased 
from 278.8 million Kgs. in 1953 to 401.5 million Kg. in 1968, thus 
showing an increase of 122.7 million Kgs. Thus, practically the 
whole of the additional production during the intervening period 
has been absorbed by the growing domestic marfrat." The Tea 
Board had analysed the date regarding exports and found that the fall in 
exports was primarily due to a reduction in exports to U.K. markets. 
"Quantities of Indian tea sold at London auction have been steadily declin- 
ing for the last few years, whereas that for African teas is going up over 
a decade or so. Prom the statement enclosed (appended as Appendix I 
t o  this Report), it will be seen that taking the average quantities of tea 
sold for 1953 to 1955 as hae, the index of quantity sold has d d i d  from 
100 to 80 and 40, in the case of North Indian and Soath Indian teas res- 
pectively, whereas that for African teas has gone up from 100 to 445. 
The gradual switchover of Indian teas from London aaetiom to Indian 
auctions is a corollary to the gradual growth of Calcntta and Cochin 
auctions where the quantities sold have increased from 131.09 m. Kg. and 



14.6 m. Kg. in 1953-55 to 170.55 m. Kg. and 64.47 m. Kg. in 1969 far 
Calcutta and Cochin respectively. The main reason lor this shift has been 
the rapid growth in domestic consumption in India from 87 m. Kgs. in 
1353-55 lo 188 m. Kg. in 1968 which affordcd opportunitv to producers 
to dispose of increasing quantities of their teas at ~ a l c u l u  and Cochin 
auctions at remunerative prices. The proportion of Indian tea consumed 
or retainzd in the domestic market increased from 29.59 per cent in 1953- 
55 to 4735 per cent in 1968-69. In recent years due to steady illcrease in 
domestic demand on the one hand, and excess of suppl'y over demand and 
consequent decline in prices in the international market on the other, 
prices at Calcutta and Cochin have tended to be more remunerative than 
at London which with the additional advantage of quick realisation of sale 
proceeds in the case of sales at Indian auctions have prompted producers 
to divert more and more of their teas to auctions in India and sending only 
teas of good quality and special characteristic which are specially in demand. 
in U.K. and not so much sought after in India to London auctions." 

1.7. As regards the fall in unit values of tea exports from India, it 
Wac stated that this was due to the fact that "there has been a greater 
supply of tea in the world market than was probably justified by demand." 
A survey by F A 0  had indicated that the world production of tea was going 
up at the rate of 3 per cent a year, but the world consumption by only 
1- per cent. "This tendency is likely to continue indefinitely, in any case 
upto 1975." The declining tendency in prices had become a matter of 
serious concern to all Tea Producing countries and ways and means for 
arresting this tendency were discussed at several international meetings 
organised under the auspices of the F.A.O. "The Third Ad huc Consul- 
tation on Tea was held in Kampala (Uganda) during 6th to 14th January, 
1969. The Conference was attended by delegates and observers from both 
producing and importing countries as well as some international organisa- 
tions. The problems concerning the tea industry of the world in general 
werc discussed in this conference The. 
Conference recommended the establishment of a Working Party for the 
stahilisation of tea prices. . . . . . . . . . . . . . . . . . . . The first meeting of the 
Working Party was held at Rome from the 5th to 16th May, 1969. One. 
important feature of the meeting at Rome was that the producing countries 
like India, Ceylon, Indonesia, Japan, Kenya, Malawi and Mauritius showed' 
their willingness to join a scheme for international regulation of exports 
i f  a satisfactory agreement were arrived at. These countries together 
co~ered nearly 87 per cent of the total world export of tea. The draft 
of an International Tea Regulation Scheme prepared by the F.A.O. 
Secretariat was discussed at the meeting and a number of amendments 
were suggested by delegates from different countries. In general, the 
climate appeared to be favourable for an international agreement. Appre- 
hending, however, that finalisation of a formal international Agreement- 
would take some time and realising that it was necessary in the meantime- 



' t ~  take some immediate interim action, the exporting countries decided 
to meet again in Mauritius to discuss the possibilities of some kind of 
immediate action to regulate exports. 

1.8. The meeting at Mauritius was held during 23rd July to 4th 
August, 1969 and succeeded in formulating a plan to remove 90 n~illion 
l'bs. of black tea from the international market in 1970. Representatives 
from the producing countries came to an a p c m e n t  on three imhrtant  
points which are as follows: 

(a) The reduction by all producing countries of the total volume 
of exports by 90 million lbs. effective from 1970. 

(b) Agreement on the distribution of the total volume of expsrts 
among all producing countries. 

(c) To go beyond 1970 and keep exports in sfxp with demand. 

It was also agreed that steps should be taken to intensify promotional 
*campaigns. in different consuming countries. In particular, it was decided 
that generic pron~otion in U.K. should be continued with a total annual 
budget of about £500,000 and Indonesia, Congo, Mauritius, Argntina 
and Rwanda which have not so long been contri'buting to the expcnses for 
gencric promotion in U.K. also agreed to do so in futum." 

"It was also agreed at the Mauritius meeting that in case a continuing 
body as recommended by the Third Ad hoc Consultation is no! set up by 
the F.A.O. or cannot meet sufficiently early, another meeting of exporting 
countrtes should be held before the end of October, 1969. . . . . . . .The 
Comnljttce on Commodity Problems of the F.A.O. has accepted the re- 
commendation ~f the Third Ad hoc Consultation for establishing a continu- 
ing tca consultation." The Additional Secretary, Ministry of Foreign 
Trade Further stated during evidence: "We are the largest producers, and 
ilext to us comes Ceylon. We have also had mutual discussions between 
India and Ceylon and it is our view that we should present a common uni- 
ted trcmt in regard to this problem. So, there have been talks between 
India :~nd Ceylon also in this respect. And what is proposed for 1970 
is a j(1int quota between India and Ceylon. The \idea is that if we are not 
able to take best advantage of the quota, at least Ceylon can. And between 
two of us, we agreed to an export quota of 928 million Ibs. We hope 
that by this process of restricting the availability of tea in the world 
market, it may be possible to secure a higher unit value for our tea. . . . 
The last round of talks on the subject took place in November. There 
was h a d  agreement that a joint consortium could be set up. One of the 
decisions takm for immediate implementation is that a joint survey may 
be undertaken in countries where there is no c3nsurnption of packeted 
-tea and we can explore the possibilities of selling packeted tea to thorn." 



1.9. The Committee pointed out that while India bad lost ground, other 
countries, notably Kenya, had been able to forti@ their position in markets 
like U.K., U.S.A. etc. They enquired whether the quality of Indian tea 
is comparable with tea from India's competitors. The Chairman, Tea 
b a r d  stated: "Our quality is very good and probably 'better than that of 
any other country in the world. But unfortunately our seasms are such 
that the best quality tea is produced in a very short period d the year 
when we produa: about 25 per cent of our tea in only two months. 
For the rest of the year our quality cannot be very good because of heavy 
rains. . . . . .So far as Kenya and Uganda particularly are concerned, they 
have very good conditions for growing tea and the World Bank and other 
international bodies have advanced a great deal of money to them for the 
establishment of factories. These factories are in the Government sector 
in Kenya and thcse factories buy leaf from the small growers and this 
good quality tea is coming in a very large quantity-larger and larger 
quantity with the help of international bodies and that tea is coming into 
general market which is in direct competition which we sell in U.K." 

"Kenya tea is, perhaps, only tea in the world which can stand compe- 
tition. It is as good as Assam tea. . . .Assam, second flush is the best 
tea so far as U.K. is concerned. This is 25 per cent of thc production 
and prows in May and June. Rest of the time such a good quality tea 
is not produced. In Kenya it is produced throughout the year as it rains 
throughout the year." The Additional Secretary, Ministry of Foreign 
Trade further stated that in Kenya, "the tea industry is c o m p a r a t i ~ l ~  in 
its infancy. The quality of the bushes is of the highest order and their 
acreage has now been increasing in the last ten or twelve years and thcir 
production is also steadily mounting up. They have also the advantage 
of being in a position to offer tea round the year unlike the Assam tea 
which is available for only two months. . . . . .with thcir traditional con- 
nection with the U.K. interests, it is but hatural that they are taking ad- 
vantage of whatever increase is there in exports. In Ceylon, they are pre- 
pared to export what ever they produce and the pressure of the internal 
market is not so seven: as in India." The capacity of Kenya to produce 
good quality tea placed lndia at a disadvantageous position. Elaborating 
this paint, the Chairman, Tea Board informed the Committee: "We have 
been receiving regular reports from the buyers practically from all parts 
of the world. . . .They say that Kenyan tea quality is slightly lower than 
Assam tea but if they want to have Assam tea they have to stock for tho 
whole F a r  md thraby the cast goes high, whereas from Kenya they can 
get somewhat same quality of tta in the quantity required from them 
born time to time tbrougPout the year. They find that it is better to coa- 
centrate on Kenya tea instead of Indian tea." The witness further stat- 
ted: ''Anather p i n t  ia that IFcny~ .has no bme market practically. W y  



product good quality tea *and whatever may be the quantum of tea that i s  
produced is bxp&rted by tlrcm." 

1.10. In a note submitted to the Committee, the implications of a 
growing market in India for its competitive position vis-a-vis East African 
countries have been explained in the following terms: "Production in 
East African countries has been steadily incre'asing with corresponding 
increase in their offerings at London auctions. These countries began to 
meet increasingly the demand for Mer teas and gradually replaced Indian 
teas which could be had at higher prices bedause of the support given to 
these by the growing domcstic consumption in India which has been grow- 
ing at a rate higher than the rate at which production has been growing. 
Thus, medium or ordinary teas produced in India came to be increasingly 
offered at auctions in Calcutta and Cochin for home, consumption and 
were also getting better p h x s  than the prices thcy could obtain at London 
where the price trend started declining because of the inflow of larger 
quantities of cheaper teas from other sources. Producers of quality teas, 
howevcr, continued to send their quality teas which are suitable for U.K. 
to the London markt and received good prices for them. The decline in 
the price trend at London provided another reason for switchover from 
London to Calcutta/Cochin. African countries on the other hand, conti- 
nued to send larger quantities for London auctions where prices were 
more remunerative than at Nairoli. The situation so far as Indi'an tea 
1s concerned came to a climax in the year 1969. The quantities despatch- 
ed for London auction in 1969 was only 40.84 m. kg. against 77.65 m. 
kg. in 1968. Due to devaluation of Sterling in November, 1967, London 
prices in Sterling which bad declined to s3me extent in 1968 became 
very unattractive in terms of rupees. This led Indian producers who 
generally sold their teas through London auctions to change not only 
their marketing policy but also their production policy so that they produce 
more teas suitable for the domstic market and less teas suitable for the 
London market with COnSeqUeM sharp dedne in shipments for L ~ d o n  
auctions." 

1.1 1. The Committee enquired why increase in consumption in the 
domestic market should interfere with the export effort. The Additionaf 
Secretary, Ministry d Foreign Trade replied: "We have con~umcd much 
more tea at a greater rate than what has been the experience in previous 
years and our exports have been down, as painted out by my wUeague, 
by 25 million pounds during the first six month3 of 1969-70. If do 
not take corrective steps to arrest this t d ,  from the national point d 
view this is likely to result in a serious drap in our foreign exchtlnp 
earnine from tea both on account of the fall in volume and on account of 
the fall in the unit value to which I had &flier. So, our objective 



n m k t o s e e t h a t & u e r c u o n d ( o i b o l o v a d 1 9 6 8 ~ ~  
to a considerable lcvd but within the overall quota which hiis been fipd 
fm India and Ceylon. The saaond objective is to see that the more 
expensive teas are exported so that what we gez by way of export realies- 
tion from what we are going to export wauld ba a hiebef value than at 
present. These are our two objectives." He added: "Now, the d d  
from the Indian consumer is for the high quality tea. That is what I have 
been mentioning that it is acting as a deteatent to the earport of bettar 
quality tea. In fact, the Indian buyer is prepared to pay something more 
fos the producer in the Calcutta auction than what the producer gets at 
the Lardon auction. That was the experience in 1969." In reply to a 
question whether it was not becaw of the expart duty that exports 
affected, the witnedls told the C m :  "That is one factor." He 
further said that the production of best quality tea, like Darjaaling tea "is 
very limited.. . . . . . . . .The type oi quality tea which is available in 
Darjeeling can be produced oaly at that particular altitude. The area, as 
pou may be aware, in Darjeeling available for tea cultivation is somb 
what limited and we arc taking tha best admtsgb of the available arm. 
It has not besn possible to locate additiaasrl areas far tea cultivatim. 
Anythias that is produced at the lower altitudes betwcun 3000 and 4000 
£t. is not of the same quality.'' The fonign buyer was praparad to pay 
for this tea "a handsome price of Rs. 50 to Rs. 60 a gilo at timas." Ihe 
Indian buym would not be able to pay thie price. "Tbac will be", he 
added, 'Wee resistance in which case the Dasjeeling tea industry wlIl 
collap." The CoflIllj.ttee pointed out that tbs caantry had to export no 
doubt, it had rtlso to produce enough for export and for intend amsump 
tbn. The witness stated: "We are trying to see that some inducemeots 
am available to the tea gardens to pduca the type of tea -Me ht 
the Indian market." In a note aa this point, it has ban iurthar stated: 
'The reomly to the situation lies in inamsing ux pmductitm so that tl$s 
tatal quantity of tea produced may tonp nmu the growing d o d c  
demand and yet leave sufficient and incnasing quantities of tea for export 
to foreign markets at competitive @as. Apat from increasing prodnc- 
tion, it is also necessary to maintain, if not improve. the quality of teas 
produced so that owresponding to s 1- availability of tea for cxuon. 
the un€t value d expcvrts may not go down. Assistance is being rmdetad 
to the industry in thIs regard through varbus schema nm by the Tea 
Board, e.g., the Plantation F- !kheme, tbo scheme for FIire Purchase 
d madhinery and irrigation treatment, RepEazdlng Subsidy Scheme etc." 

1.12. TaSriopl note of the fact that co~llltrzap tike Kenya had certain 
advantage8 over India in the export market, the Coa3mitQe asked whet 
wan being done to remedy the situation in the countrv's Pavom. Ihs 
A d d i t i d  fhway, Ministry d F a d p  'Rade stated tlut *aae mm 
which iaducsd India Into Joining the negoti131a~ iorr an Intemationd Tea 



-t L psirely.@ try to gamin count& like ~ e a y a  and o k s  
fnw expanding much mom than wo bava been able to same in tbe 
London qarket.'' The Cornmi@@ enquired whethOT it was not wer- 
optimistic to h o p  that such an agreemeot would work. In this connec- 
tion, they drew atlention t~ the fate of the previous international agree- 
ments on some commodities which had proved unworkable. Explaining 
the positim, the A d d i t i d  Secretary, Ministry of Fore@ Tmdt said: 
"We have the choice of fighting a lone battle in the world market without 
corning to any agreement with the other &wing cuuntries. In fact, in 
tbe labt meeting which we had in Rome, we found that there are a number 
of countries which are not interested in an international agreement. They 
want to push us down. . . . . . . . . . . . . .We are quite serious about bring. 
ing all the producing countries within the ambit of an international 
agreement. Th- only way in which we can probably contain Kenya is by 
persuading Kenya a1 o to fall in line and to subscribe to this. Even in 
Rome, they were liuk rcstive about it. We are trying to get the coopera- 
tion of other producing countries as well as certain other consuming 
countries to influence a decision on this point to see that the terms of this 
ageernent are made equally binding on aU countries, including Kenya." 

1 13. The Committee ar. dcrply concerned to observe that Indian tea 
h begn progressively losin;: 2rouod in most of the world markets. Tha 
conntry is the leading produce- of tea in the world and, next to jnte, tea 
bas been the biggest foreign cxchange earner. However, over the years, 
the volum as well as the unit value of tea exports have been rapidly 
coming down. How alarmin: the position is would be evident from the 
statistics &en in th% section r l f  the Report. In 1968. India exported leas 
qyantitv than in 1959 In four of her principal markets--U.K., U.S.A., 
Canada and U. Z R.-which, bntween them, abricrsbed 75 per cent of 
I n W s  ten c\pn~% in 1959, evpnrts had fallen by 25 per cent in 1968. 
The fall in wmtrt\ t r  17.Y was rr;lrticularly steep: in 1968, this cnentrv, 
which has  h v n  t\e '+!*ect c;n4c mvket for Indian tea, imported f rm 
IndSi? ~ b w t .  ? !!:ire tbqn i:, 1359. 

1.15. The C'ommittw obwrve that the grond lost by I* hm been 
q e d  by its c ~ ~ ~ t e n ,  notabiy Ceylon and East Africa. Ceylon, 
t b w a h , ~ w p f ~ l ~ ~ d b y ( h e p h e n o l n e n o n d f ~ n n i t v ~ , ~  

coore m 1968 than b 1959. SO m K+ng., wkkb mraakcil 
~ ~ W b d . ~ ~ ~ ~ ~ a t a r & t w t n l ~ m b 1 9 5 5 .  

. .  . . . .  . . r .  



(I) Tbe tea indwtry in some of tbe competing countries from Jbd 
&hi is in its infancy and &ese countries may not, therefor@, 
Ide f l i n g  to Ws@ke tbe inberent advmbges Yhrt tbis @ea 
them .vis-a-vis tbeir wmpptitors. Doring evidence, tbe 
rep.eaentative of Ministry of Foreigo Trade a & n W  tbat "a 
number of colslsSes w e  nod interested in an internatioaPl 
eet.eement9' dmbg the d k u s i o ~ ~ ~  held for tbls porpose to 
Rome. 

(fl) Some of India's competitors do not bave the advantpp of 
.Isaring a large bosac rmvket aad w a d ,  tbezefwe, b v h l d y  
look for exprmd'i  export mar%& under the compolsjolls 
sriring from increasing production. This wmld mean their 
demanding a larger &are iormdngly. 

(iii) An agreement wbicfr wS predomly in exiskoce fmmdered in 
1955 due to wn-signatory countrie~ incnssing Uiehr 
and export. 

1;17. The Committee would, therefow. Uke to caution Government 
against expecting anv salvntion from an agwement of the type now r~nder 
contempbth. In any cssc, Government win bave to ensure that it does 
not result h our dviq away more concessions than we get. In the 
d(imate analysis, Indian tm would have to hold its mition in infer- 
national mrliets on the strencrth 4 its quality. mnsmnner appeal and 
marketing efkimcy. Later in this Report, the Committee have made 
eotlak mwegtiartls in q r d  to tlw lines on which export promdion WOUM 
h e  to take piace. 

1.18. 1& C o m m b  are also not in favour ot the intnaal maritcl 
~~~Batlal lgsbrPedofq~ltt j l teaswbichareludearPDd. Tbtyrplvra- 
~ ~ a x p a t d ~ t e a s m a s t b a v e p r b r l t y , b o t w & h t B e ~ ~  
~ . s ~ k ~ ~ u d ~ ~ ~ t c l p r o c l l l d i a . l a , b ~ ~ t & g , k  
- - - ~ t o r G c m r w c a d ~ h ~ B s - e l  
* - r a t r 5 ~ p o ~ ~ 6 # s  



TEA PROMOTION 

2.1. The Plantation Inquiry &minidm pointed out in 1956 that 
there is a concentration of buying power in a limited number of hns.  A 
study of the primary marketing of tea conducted for the F.A.O. by G A T  
disclosed that there had been no reversal of this trend : in fact, a minimum 
of 75 per cent of the tea bought in London auctions was bought for four 
buyers. In the course of evidence, the Committea enquired whether 
London auctions were r d y  in the interest of Indian tea. The C%airman, 
Tea Board stated: "London is the biggest consumer of tea in the world. 
Both India and Ceylon have found drat sending tea to the London auctioeil 
is of advantage." In a note, on' &is point submitted to the Committee, the 
Ministry of Foreign Trade, have dplained the position in this regard as 
fallows: 

"In the year 1954 a Committee was set up by the Government 
India to study the auction system of Indian teas at d&mt cmtr~s. 
This Committee recommended that Calcutta and Cochin should be the 
main centres for auction of Indian teas. A point for consideration in 
this connection is that once a tea is sent for London auctions the producer 
is completely at the mercy of the buyers there and it is not economicany 
feasible to bring tho teas back for & through Calcutta/Cochin even if 
the prices offered at London arc vefy unremunerative. The Committee 
recommended a gradual reduction in the proportion of Indian teas. 
through London auction to 20 per cent so that our export trade may not 
be seriously upset by a sudden reduction in the supplies for London 
auctions. Although Government accepted the recommendation in princi- 
ple, restriction on shipments for London auction was imposed on@ for 
1955-56 and 1956-57 but was lifted following the Suez crisis in 1956. 
However, the proportion of teas sold through London has been coming 
down by its own momentum due to reasons mentioned earlier thereby 
making it unnecessary for Government to re-impose such restrictions. The 
prcportion of the crop sent for sale through London auctions jncluding 
forward contracts and direct sales to U.K. was only about 20 p r  cent d 
the total crop for 1968 and may have come down to less than 15 per cent 
for 1969 when direct shipments upto date are lower than for 1968 crop 
by about 29 m. kg. Any further precipitous withdrawal, it is felt, would 
not bc in the interest ,of our exports. Ceylon, it may be relevant to 
mentio~, after experimenting with restrictions on teas soId in London has 
had to revise its policg." 



2.2. The Barooah Committee which had examined the foregoing 
bus exprassed the following views on the subject: 

'There is no doubt that the increased volume of teas offered at the 
Lond'on auctions has made it possible for the Bntigh buyers to obtain 
leheir requirements much more easily and readily at home and tbey are ltss 
.dependent on the auction centres in the producing countrim. R@uising 
a t  the primary producing centres involves an interval of 3 td 4 months 
-before the buyers can recoup themselves by retailing the tea On the 
otber hand, thc buyers at the London auctions were until recently 
allowed a prompt period d 90 days in which to pay, with provision for 
a discount of 5 per cent per m u m  for payment before the prompt dw. 
As against the, average prompt pcriq& at Calcutta, Cochin, Colombo and 
Nairobi of 15 days, fhe prompt p e r i a  d London is now 42 days with 
provision for a discount of 1 per cent above the prevailing U.K. market 
rate for prompt payment. In these days of high interest rates, it is cheaper 
for the British buyers to buy tea at the London auctions than from the 
producing countries. In fact, Ceylon and African producers, faced with 
increased availability of tea for sale during 1961-65, had to use the 
London auctions as the major marketing channel for the disposal of the 
extra volume so as to avoid any depression of prices at their locd auc- 
tions, which do not have the support of a sizeable internal consumption." 

2.3. The Committee enquired to what extent Indian tea exported to 
U.K. was generally re-exported by that country. The Chairman, Tea 
Board stated that "ordinarily only 5,000 to 6.000 tomes. .... .an re- 
exported Most of the importers of Indian tea get it directly from India 
either from Calcutta or Cochin. The Indian tea s31d in London auction 
is practically for consumption in U.K." A statement showing the quan- 
tum of reexports of Indian tea from U.K. is at Appendix TI to this 
Report. It would be observed therefrom that between 1966 and 1968 
the reexpwts ranged from 4,631 tonnes to 6,469 tonnes and were made 
to countries in West Europe and U.S.A. During evidence, the Additional 
Secretary, Ministry of Foreign Trade stated that it was precisely to meet 
this situation that a promotional unit was set ub at Brussels. 

2.4. The following table chows the impwts for oonsumption made 
by U.K.: 



It would be seen that compared to 1961, consumption has come down, 
though in 1967, there was an increase in the level of consumption. The 
Barooah Committee pointed out that "there are indications availaMe that ... the decline in per capita consumption of tea in U.K. is k i n g  arrested. , 
but the share of Indian tea has not gone up." The Committee drew the- 
attention of the witness to these observations. In reply, it was stated:. 
'!The present thinking in regard to promotional campaign in U.K. is m o w  
in favour of generic promotion and not to give so much importance to 
uni-national campaign. The U.K. trade was not initially willing to cop. 
tribute a substantial share for undertaking promotions1 measures in the 
United Kingdom and the U.K. Government representative has now agreed 
to try to persuade the U.K. trade to provide a greater share for generic 
promotion. We hope the results would be forthcoming and we would 
be able to undertake generic promotion in a bigger way.. . . . . . . . . .  .We 
have succeeded to a limited extent. I understand that predominantly 
Indian tea is becoming a little popular; we hope we shall be able to follow 
it up." 

2.5. The Committee pointed out that other markets for Indian tea 
were available ( e . ~ . ,  U.S.S.R., East European countries). They asked 
whzt steps were being taken to develop alternative rndrkets and expand 
exports to emerging markets. The Additional Secretary, Ministry of 
Foreign Trade replied: "On the promotional side, we havc really tried to 
make a headway in some of the new countries-East European countries. 
We have made a substantial dent into it. In the neighbouring countries 
oE Iran and Iraq, we are introducing substantial component by the bila- 
teral agreement. And . . . . . . . . . . .  .even in Australia, we have really 
made an impact." 

2.6. The Committee enquired whether any overseas market surveys 
had been conducted by the Tea Board. In a note, it bas bcen stated: "No 
market surveys in fsreign countries have 'so far been undertaken by the 
Tea Board. A number of Delegations and Study Teams have, however, 
visited a number of foreign countries in recent years and suitable action 
in accordance with thcir rccornmendations havc kt:l takcn. \Vc now 
propose to undertake market survcy in different consuming countries and 
initi:illy it is proposed to take up Ma1aysi:l and Saudi Arabia. A proposal 
in this regard is awaiting Govcmmcnt's approval." 

2.7. In the Committee's opinion, London auctions b v e  not pmred a 
blessing for Indian tea. A study by F.A.O. revealed tbat 75 per cmt of 



& tea bh& hr Lddbn $ ~ c t i ~ n s  were for four buyers. This mo- 
en the buyers side has furthor weakened w r  p s & @  in w h l  Lac 
essentially been 21 buyers msrkct. The Committee recogase Ohat it r n q  M 
be Ppaical for the country to withdraw from theye auctions: on the other 
harrct, with ultbar exporting ~wuntries b e i  obliged to sell in these auctions, 
our withdrawal would harm our interests. Nevertheless an early sobtiom 
for ULis unsatLsfactory &ation will  have to be fuund. 

2.8. The Committee feel that, while an agreement with other con6tries 
to h i t  sale at London aucthns might, in the foregoing cimnnstonees, 
seen indicated, the long-term solution for this problem Lies in diversifying 
Ule market for Indian tea. Tea consumption in U.K. seems to have Btea - 
~ U B  or lesa steedy over tbe y m .  In m y  case, as pointed out by 
Barowh Committee, Lndia has not been a& to take advantage of any 
reaat locream ia cons~npiion in tlmt cormtry that has occurred dpe to 
tea promotion campaigns. Besides, U. K. itself is reexporting Indian tea 
to OUMX egunlries, qppru~ntly aftu Meding. TBis situation underthres 
the need for our seeking new mrtrlsets aad developiog propris'i m d c e &  
for exports. Tbe Barooah Committee have drawn attention to the possibi- 
littee ol aclgm- exparis to coontrles like Aastdb, U.S.S.R., Morocco 
and b devtiqting co r t l~ th .  These sbr,aId be frvther explored. 

2.9. The Coarnrlttre an in th codart sur)risad to b r a  tL.1 the Tea 
Board tras not carried out any market surveys. A pioposol in this regard 
Is now stated to be under consideration. The Committee would Eke an 
ea ly  de&on to be taken thereon. The Committee need bardly add that 
mch mpilret surveys should be conducted by cornpernet and experienced 
pffoMel and should be undertalcem in rssodation with Trade, which 
w d d  have o stake in iQ results. 

2.10. Reference has been made earlier in the Report to the fact that 
it i s  the quality tea produced in India which is in d e m d  in the export 
market. The Committee asked for data a b u t  the screlgc and production 
of quality tea. Government hove stated in a ~ o t c  that "thelc: is no hard 
and fwt definition of quality tea. Certain specified areas are generally 
hclieved to produce quality teas, but all teas produced in these zreas are 
not reccwuily quality teas. Thc main qualitv producing areas in Tndia 
are Darfeeling Hills, Lakhimpur. Sibsagar and nnr rnn~ districts of A s w n  
v a k y  and Coonoor and Ootacamund taluks of Niliairi districts and Dcvi- 



&lam taluk of Kottayam district." The acreage and production of tea 
in tbek areas were as under: .. 

About the steps taken to encourage production of quality tea, it has been 
stated in the note that. 

"(i) constant research is being carried on to develop better-yield- 
ing varieties of tea. Constant research is Wig carried out in 
bringing out improved variety of tea seed and tea clones known 
to be good yielder$ as well as possessing good quality. T.R.A. 
and U.P.A.S.I. have as a result of numerous experiments 
released a number of improved clones and seeds., 

(ii) the Board has introduced a scheme for the award of trophiea 
to tea gardens obtaining the highest yields per hectare and 
highest average prices for their teas, in different regions as 
also on all all-India basis; 

(iii) the Board is giving encouragement to the industry for planting 
out sections with high yielding variety and with quality clones. 
Therefore, a subsidy scheme has been introduced and one of 
the conditions of grant of subsidy is that approved planting 
materials recommended by the two Tea Research Stations on 
the basis of yield and quality are to be used. For Darjeeling 
gardens, replacements have been allowed under the Scheme. 
Therefore, it IS reasonable to presume that when m a 8  are 
planted up from high yielding and good quality material, the 
overall production of such quality tea will increase." 

21 1. The Committee pointed out that the economic life of a tea bush 
is about 40 years and that according to the findings of scientists of Tmklai 



'- .Sfatigp, @ty as well as produEtiom an rlffected by the agc 
poap of tea bushes. In fact, yield trends start declining after about 25 
)can from planting. At Dajeeling, according to the data given in t b  
.BPKK)ah Committee Report, 5 1.1 per cent of the area carries bushes Over 
.SO years old and another 33.4 per cent consists of the 21-50 age-group. 
The production at Darjeeling had fallen from 10,021 tomes in 1964 to 
4,716 tomes in 1966. The Additional Secretary, Ministry of Foreign 
Trade stated: "At present the replantation subsidy is available to buahes 
whicb are over 50 years. The industry has been pressing that this h 
 tic and we should bring down the limit to 21 ysan. We have now 
&en up this matter with the Ministry of Fmance and it is now under 
consideration. If that is accepted, it will accelerate the tempo of replants- 
Sioll." 

2.12. At a seminar on Tea organised in June, 1967 under the auspica 
ef the Indian Institute of Foreign Trade, the following views were expressed 
in re@ to the need for product diversification in the interests of pro- 
moting exports: 

"In order to maintain competitiveness bath with regard to 0 t h  tea 
producers and also with regard to other beverage$, it is essen- 
tial for Indian tea producers to give thought to ana involve 
themselves in the final product in its various forms to suit the 
changing tastes of the consumer." 

T h e  bulk of our exports of tea consists of raw material, as it 
were, which is being processed abroad and sold as finished 
products in the consuming countries. . . . . . . .We are not 
earning part of the foreign exchange which would accrue to 
us if the blending and packing of tea were to be done in the 
country itself as much as possible." 

"Our efforts to increase the exports of blended teas may not be 
viable in the case of traditional markets like the U.K., who 
have their own highly developed blending and packing organi- 
sations. . . . . . . . . . . . . .Despite these difficulties, the Seminar 
underlined the necessity to increase progressively the export 
of blen&d and packaged tea. While discussing about the 
problems of packaged tea, it was felt that in view of the high 
cost of the conventional tea chests, investigations should bo 
made by Tea Board, in consultation with Tka Research Sta- 
tion at Tocklai, into alternative forms 4 packaging, e.g., 
polythene bag, cotton careton or laminated hessian etc. . . . . . 
exports to Middle Fastern countries, particularly Sudan, 
Jordan a .  Kuwait, indicate the growing demand for package 
teas." 



". . . . . . . .consumption of tea bags has bee0 rapidly g&g.e& 
many countries and this may be an opportuna monknt fa WY 
to commence the manufacture of tea bags and their expmts.'? 
In this connection, it was pointed out that even in c o n t m W t k ;  
England, tea-bag sales have been rising at thc rate of more' 
than 50 per cent per annum. The advantages mentioned, in'' 
the case of blended tea exports above, will apply to tlie ex-, 
ports of tea bags as well. Furthermore, tea-bags are made* 
up mainly of dust grades which at present go almost ex&- 
sively to the intcrnal market in India and would thus be'' 
diverted to help increase export earnings. ' I 

2.13. The Cornmittec enquired during evidence what efforts were being: 
made to cater 10 changing tastes in international tea markets. The Addi- 
tional Secretary, Ministry of Foreign Trade stated: "This is constantly 
under our examination. Our foreign offices are feeding us with informa- 
tion with regard to changes in consumer preferences." 

2.14. It seems to the Coarmittee tbPt if export ePrninga from b are 
b be sustained, if not incressed, a au~mBer of measures art? called for. 

2.15. Tbe f h t  and prknary need is to emmaage the ploduction of 
quality tea, as our cheap 'filler' teas have bem virtually priced out of inter- 
d o n a 1  markets. The Barooab Committee have pointed out thst Kenya 
has imprsved ber quality to the extent that some of her team are fetching 
bedter prices ttrsn Assam tear. The Tea E d  has a replanting scheme 
for replacement oP *Ieted eve-aged bheu.  IXM wBI have b be 
imaginatftrely executed. S p e d  cowsidemtbn h thh connection will have 
to be given 60 the requiremenk of tbe bdndry in Darjeeling, which is a 
quality area. Over 50 per cent df the bushes bere are ova-* aad pro- 
duction has been progressively going down. This should be quiddg 
meted,  by accelerated rate of replantation. 

2.16. Secondly, it mil be nwessary to undertake sub.Ptaatia1 product 
diversification. Consumer preferences in some of fhe sophisticated 
maikets have undergone a cbmge with the increasf% poprlarity d tea 
bags, instant tea and tea mixes in preference to convdonal  tea. It is 
esscrrthl thnt the industry applii  its mind to thls phcnomcnon and pro- 
duces various new fnrms of tea. This is a matter that calla for research 
support and the Committee get the impres.ion that a selirom befining 
is yet to be made. An advantage that would accrue to the country hv 
undertakinr the marketin:! of t h p  products 19 that thew will mvdve the 
use of cheaper teas, which are at present consumed tntiigenonsly. Their 
dieninn for the manufachwe of these products should help to increace 
export earnings. 



2.17. Thirdly, the bulk at our tea exports Ewr mieriaf 
w&h is processed and blended abroad. This meass t k t  we are faagobtg 
the foreign exchange earnings which would accrue if b l d h g  d psekJlrg 
of tea were to be done here to tbe maarhnum extent possble. Tbe expat 
of blended and packaged tea should, therefore, be pqfr~~sively augmented, 
particularly to developing markets, where tbe poesib~% of competitien 
from orgmised retail market does not exist to the Borne exteat as m tbe 
more sophislicated markets. 

2.18. 7ea promotion falls under two headings, viz., generic promotion 
and uninational promotion. Generic promotion is aimed at stepping up 
the over-all consumption of tea as such. This activity is  done throuzh 
Tea CJUIIC~~S in association with other producing countries and the locai 
Tea Track. Uninational promotion is aimed at promoting consumption of 
Indian tea and is carried out through five Tea Board offices abroad (at 
U.K., [J.A.R., Belgium, Australia and U.S.A.) as wen as with the help of 
Trade Section of Indian Missions, the Direct* of Exhibitions and the 
Indian Council of Trade Fairs and Exhibitions. 

2.19. The Committee asked for data about expenditure incurred on tea 
promotion outside India. This has been furnished as under: 

Generic . . . . 14.86 40'77 59.05 62.68 58.04 

Uninational . . . 51.08 44.10 58.14 44.42 54.80 

TOTAL . . . 65.94 84.87 117.19 107.10 112.84 
-- . - 

I 'hc break-up of expenditure on uninational promotion has been indicated 
to tne Committee as under: 

1964-65 1965-66 1966-67 1967-68 1968-69 
Rs. Rs. Rs. Rs. Rs. --- - - . -- -- ---- 

Expcnditurr on %larim of staff 6,ro.Poo 7,30,300 9.76,000 10 ,98 .3~  11,23,2fXl 
Media-advertising . . 1,o',y7r -b78,213 4.?O950I 5kk544 9P9,575 
Direct cnncumer puhl~citv . 22,12,93S 15,81,72H 1S.67~26 19,34&12 I ~ . c ~ , z ~ I  
Merchanditing and point-of- 

mlc marcrial , . . . . . . 78,584 3.79.288 80,305. 
hlarkct r. \ear& . . . . . . . . . . . 
Othcra . . . . 2r,:6i;r 16.19.8~: 2&60,489 444.556 19J515079 

  include^ cost of' puI:lication ms!criols. 



2.20. During the course of evidence, the Committee enquirtd what the 
views of Government m e  on the rocomm~dation of the Bamoah Com- 
mittee that 2 per cent of export earnings should be earmarked for tea pro- 
motion campPa@s. The Additional Secretary, Ministry of Foreign Trade 
replied: "We are examining this recommendation whether it would be 
necessary to appropriate a specific perixatage. Sometima it may k: ade- 
.quate; sometimes it may be not. But promotional a%vities which are 
,justifiably necessary are not st'arved of funds." 

2.21. The Barooah Committee, which reviewed the progress made on 
.generic campaigns, made the following observations: 

"The generic camp~ign in Federal Republic of Qcrmay has been 
.capita and total consumption of tea in thG country concerned. The cam- 
wgns have usually been so designed as to help to increase the overall mar- 
ket for tea but not necessarily the market for teas from producing countries 
who are members of the Councils. An obvious corollary to this is that 
where feasible, generic promotion should be followed by our uninational 
promotion." 

"An indirect benefit resulting from promotion undertaken jointly with 
the trade is that it helps us in establishing valuable contacts with the trade. 
We find that the per capita consumption of tea in the U.S.A. has shown a 
significant increase, though India's share in the market has steadily gone 
down." 

"Thc generic campaign in the Federal Republic of Germany has been 
effective both in regard to per capita cmsumption of tea and also increas- 
ing India's exports. Although only recently started, the campaign in 
France is also having some impact though the total base of the market 
*here is very small. The biggest jdnt promotion campaign was launched 
in the United Kingdom in 1965. There are indications available that the 
decline in per capita consumption of tea in the U.K. is W i g  arrested. To 
this extent, the campaign has been successful but the share of Indian tea 
has not gone up. In the long term this campaign will be useful because 
if this biggest market for tea were to contract, every one would be advmely 
affected." 

"The generic promotion carnpaien in Australla has so far not made any 
significant impact and the one in Ncw Zealand is too recent to be judged. 
The generic promotion in Canada does not satisfy the criteria of success 
mentioned above excepting in terms of contracts with the trade. They 
have recently mt additional funds 'and are starting a new proeramme ot 
promotion which should make the campaign more effective.': 



"We sugeest that independent surveys should be conducted jointly witb 
other producing countries and with the help of the tra#e in these markets. 
to atweas the effectivemcsa of generic promoth and whether tbe prarant 
structure of the Councils is the one 'bsst suited for the purpose. We do 
&&r that in markets where consumption is high or potcnt.iaIly high and 
the teas are marketed in proprietary blends and the distribution trade ib 
highly organised, we should carry out gawric promotion to expand the 
market in addition to uninational promotion suited to the requirements of 
the individual markets." 

'"TlIC only producing countries who lhave undertaken tea promotion in, 
recent years to any signtficant extent have been India and Ceylon. Indo- 
nesia earlier contributed to the Tea Councils, and some East African can- 
t& have made comparatively small contributions to a few Tea Councils 
in recent years." 

2.22. The Committee asked for details of outlay over the last three 
years ending 1968-69 on the overseas Tea Board Offices. The data fur- 
nished on this point is reproduced below: 

2.23. During evidence, the Committee enquired whether expenditure m, 
this scale on overseas o5ces was justified. The Chairman, Tea Board st* 
red: "If you ask for absolute figures, of course, at wiU not be possible to 
justify. We should put it this way. We have one o5ce at Cairo. Middle- 
East is the second largest market for Indian tea. Cairo office can claim 
some nedit for making Indian tea known all over the Middle-East. The 
U.A.R. and the Sudan are used to Indian tea. In other Middle-East coun- 
tries such as Iraq, Indian tea is now getting popular 'and we are claiming 
some credit for the Cairo office. In Western Europe all black tea was 
known as Ceylon tea. Through the efforts of our Brusscls office we haw 
been able to put 10 or 12 packets which are purely Indian tea in the Wes- 
ter~~ European market. We have, been able to secure sale over the next five 
years of Tata Anlays instant &a through the help of our New York aflios 
which is a very small public relations office only. Australian tea market 

completely dominated by Ceylon and during the last five or six years 
&& has been able to get a foothold in Australia throygh the dIorts d 
our Sydney OfHce." 



2.24. Over the last &ve years e d b g  1968.69, a sum of Rs. 4.88 
~ b r a , b e c r e p d s a t e r r p ~ c a m p r d g p e ~  c--!@t 
A L e d i n d ~ o f ~ I o d E a n t e a v x p r t s J o w M c h a r e f e r e w e ~ b e e o  
made earlier in thk RepH, the m o t  belp f@d@ that thihs 
expmdiWe bas largely fpiled lo serve its purpose. The BWOOP~ 
C a m m i t t s c , . R L j E b w c r i e ~ t b e ~ i n ~ ~ p p o M e d o a t ~  
neither in UX., ledh's p d d p i  anarhet, nor in USA. ladhrn tea 
uur-essful in b k b g  advrrndoge ot haeased consumption of tea that wrts 
fostered by 'generic9 campaigns: on the contrary, the In* share of tbe 
tea des in these markets went down. On the other hand, Kenya which 
"has made comparatively d contdbdons to a few Tea Councils ia 
recent years" bas been able to consolidate its position in almost all tbe 
markets at the expense of its competitors. 

2.25. The Committee feel that Government should conduct 
appraisal o# the utility of the 'generic' atutpigm to see whether these are 
not over-empIras'i to the detriment of 'ad' cenrpaisps. If at 
an the 'generic' campaigas have succeeded, they have succeeded in creating 
a market for tea which India's competitors have been able to capture, 
except in countries to which Inbia's exports are not, in any case, very 
significant. It might be w e d  that thew 'generic' campaigns, which are 
conducted in collaboration with the trade and other producers, create 
good-will with trade in those countrie& The same purpose could possibly 
be equally well served by directing 'uni-national' campaigns towards trade, 
apart from cotlsumers, packers, distributors etc. As such 'uni-national' 
campaigns directly promote the cause of Indian tea (and not tea generally), 
their results will also directly be to the country's advantage. 

2.26. One aspect of the 'uui-nathd' campp@ps conducted by the 
Tea Board needs mention. TBe bulk of the expenditwe on these cam- 
paigns was ~cco~rnted for by the outlay on the Tea R d s  wersem 
office5 at U.K , U.A.R., Belgium, Australia and U.S.A. In fact, orlt of 
Rs. 1.57 crores spent an 'uni-national' campaigns during the last three 
yeas ending 1968-69, the outlay on thcse offices accounted for R4. 1.34 
crow?. These oflice9 no doubt carried on publicity through media- 
advertising and consumer publicity (which was included in their mtlap), 
but the Committee feel that the maintenance of these offices with atten- 
dant expenditure on staff and rent of b ~ i l d i q  etc. eats into the mesqre 
resources available for direct pnhlicity. The data furnished to h 
Committee shows that, in fact, between one-fourth to oae-sintb of the 
eutby on ~ r o a d I o n  am@gm was on aecoamt of dplt sllarles. TLe 
fhmittee would in tb8 context ilke to make the f o l h h g  v t i o n s r  



a t t d b l g t o U l e m r l K o t b c r p r o m o t l o n ~ ~ ~ -  
thac 9re w overarrs Tea B o d  oflice& It &odd be con- 
side& by G O V ~  whether, bg - -9 

the work la the otberlEve could ctlso be shnSiarty 
transferred. The CommilIee apprecfade t8e need for en- 
that existing d e t a  la these ~olllltrks are not lost, but then 
is no particular reason to wppcrse that the majutenance of 
aversepso1l6eeSsgoisgtohclp. W h t  is alied f o r m t h e  
drc- la ~1 hnagiinetive ca~npigu for publicitg, rvllb 
the Lolp d exper4 adv* and ~I$#UC relations agencies b 
these coonbies. The wqodbility for iuiHeting spCL 
campaigns could devdve on the overseas missk,ns, 60 in 
calblmtatiw witb the Tea B o d  for Ibis pnrploJle. Owe 
these campaigns are started, these should be smtahd by a 
continuing effort so as to convert the consumers Pad reQin 
thek patronage. The Tea B o d  s M d  also pmet by the 
errpedeamx of o ~ m  like Air India wid& ensure g c d  
publicity overseas by frequent drPngos in the &me of posters 
witb new significance which sustain the i n t d  of fhe 
viewers. 

T5) There is no involvement by t~ade in export promotion cant- 
paigns now being conducted. This sbonld pqressively be 
secured: in fact, as exports of packaged tea become more nnd 
ulore popular, the trade should be encouraged to take over 
the publicity work from the Board. Ultimately it will be the 
seller who will know best how to adventbe. 



3.1. The Committee aslted for data about the expenditure a& 
receipts of the overseas Tea Centres at London, Edinburgh, Sydney & 
Cairo. The information given on this point is tabulated blow:- 

(b) B d i W h  
Expenditure . . . . . . . 4,11,569 CI4r556 3375,705 

-- 
During evidence the Committee were infonned by the Chairman, Te, 
Board that "Sydney and Cairo are running on profit. I cannot clah 
great success for our London Office." In reply to a further queatia 
whether the reasons for excess expenditure in the case of the In- 
and Edinburgh Tea Centres had been studied, it has been stated in a not8: 

"So far as the receipts and expenditure of the Tea Centres at C a b  
and Sydney are concerned. . . .the receipts of these Tea Centres exceed (Le 
expenditure since the last two years. Obviously no study is necuePtg t& 
ascertain the reason for excess expenditure in respact of these units. .Illb 
Tea Centre in L~ndon is h a t e d  in a busy and fashionable 10pprpr 
centre at Word Street, London. This Tea Centre started functioning 
from November, 1963 as part of the Board's promotional activities in the 
U.K. It was already known at the time of selecting the eite at tbe Ter 
Centre in a very costly arta that the Tea Centre, London, would have 8 
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d W tea. Likcwiac, tbe purpom d aur Loadon Tpo Chtm is 
bqWj aimed at praW@ the image of Indim tea dims& among Qs 
hasnowiw~~ aod si4ce the Cantre was eata31ishad in a f- sod ca@- 
b e m ~ p t h e r e , w a s o b V i M I s l y a ~ i 0 t h e ~ o n  tb qaJdty rPB 
prastige of the clientele. This beQlg the psitim @ was bi# 
and sales wwe low. It was never the intention to run the Tea on 
a oommorcial bas'i and as such the di&mrce bttaraon rscsipb and px- 
pr:&um of the Tea C t n ~  should not be viewed rro l a  TBa &kit 4p 
tnatca as net eff~renditure on tea pmaotion ia the U , E  as wi# bo rraa 
from the budget atimatm sanctioned by the Gowmmnt. If, h m ,  
the correct amount at deficit of the Tea Chdcr:  ir rtiU to be mcmtdd, 
it be first necessary t~ tax out the expenditure on promatiQll. Newt- 
t w e a ,  the possibilities are being explored with a view to rsduchg the p p  
between receipts and expenditwe of the Tea Centre, London. A p?trpad 
has been sent to the Government either for closing down the unit or to 
mow the Tea Centre to another premises in a less costly ma. The #@me 
argmcats apply, mutatis mutandis, to the Tea Centre, EdQlmrgb. 'Llib 
net expenditure is to be considered as an expenditure on promotia d 
tbe publicity value derived justifies the expenditure. to dm 
lease agreement, the. landlord will pay £6,000 if the pmmissr an be 
wmated by 16th May, 1970, i.e., one year before tbc expiry d the anrent 
lease. Accordingly, notice is being 6 6 ~ ~ d . "  

3.2. At the Tea Seminar, the following views were exprssllbd abwt 
the utility of overseas Tea Centres:- 

"Regarding the disation of &&rent media for promotional activities, 
t& oansensus of upinion was that the utility of 'Tea Centres', set up by the 
Tea ~ & r d  in foreign countries, is rather limited as they could nach ody 
a small percentage of the people. If these are to be successful they win 
not only have to be set up on a much wider scale but also will have to 
be operated on a satisfactxy commercial basis. On balance, it was felt 
that the major emphasis on promotion should be through the established 
a-sing media in the country, notably television and press." 

3.3. The Barooah Committee, which considered this question, made 
the following obgervati011s:- 

" . . . .we think that the utility of Tea Centres would depend on 
amditions obtaining in the di&nnt countries. In c o u n t h  
which are not traditionally tea drinking ones, or wbere varieties 
of Indian tea have to be introducad, these can be useful cea- 



tns for sampling. They also prclvide txcellent opportunltica 
for public relation6 activities diiected towards s p d h  grwlps. 
The nett expenditure to be incurred on these shydd, homver, 
be related to their overall value in promotional schemes, but we 
think that, if they arc established after proper examination it 
should be possible to break wen or incur a minimum expen- 
diture in running these centres!' 

3.4. The Committee feel tbat orwseas Tea Centres, wbile providing an 
opportoaftg to overseas cwsrrmbla for samplbg ol tea, have a l bkd  
scope for t4e propogrrtioa d I d a n  tea. As pointed aut at the Tea 
Seminar, they ere capable of reacMng only a very 8maU perceabge of over- 
sees eonsumem. A ehahr of tea centres to reach a laqer s d o n  of tbe 
coaeaming plMic m y  not be f d l e  p d c u h l y  as ovemem W e t s  nre 
vast and far-flung. For tbese res~om, the Committee feel that the sbess 
in overseas tea promotion should be on dber adpertiping wdin. 

33. The Committee nde that the Tea Centrrs at L d o n  and 
f f i lnugb have been conhomly nmning at 8 loss. Dmhg the h three 
years eudbg 1968-69, tbese two cenbPs have nm np a de6dt of Rs. 24.47 
I.L.shs: their taldngs h v e  also progrrssively been colnkg d m .  The 
Committee see no prthhr reason why these centns &oold conthe, 
prtlcalady, as in U.K., as pointed out in an earlier Section d tBis Report 
the mpe for aogmenting tea commptbn b limfted. The Tea Rnad 
themselves would appear to be entertaining doubts about the need h 
these centres. The CommttQe w d d  I% Government C come to an 
early decision a b t  clodng tbcse cenbes. 

3.6. TZle Committee would also like to st- that where tea centres 
are w oversea they sbwld be w not in established markets but tn 
emerging markets in developing coanbie~ wh'lch present real pakdiPL 

.ma 



Iv 
PRODUCTION OF TEA IN INDIA 

4.1. The Committee drew attention to the observations in the Bornah 
Committee Report about the average annual rate of gr~wth in the Tea 
fndustry being 1.7 per cent against h world average of 3 per c a t .  The 
Committee enqlllinod what steps had been taken to reach the target of 460 
million Kgs. of production set by the Tea Board for 1973-74. The Chair- 
man, Tea Board stated: "The target mentioned in the Baroosh Committce 
report was discussed thoroughly with the large tea planters. We are con- 
fident that we shaII bc hble to reaoh tbds target. In the current year, be- 
cause of the three week strike at the height of the season in North Bengal, 
the target of 405 million Kgs. may not be reached, but we are confident 
of reaching next year's target of 415 miilion Kgs. In South India, they 
have been using fertilisers and better mthods of cultivation for quite some 
time and they bave reached near about the optimum production. The in- 
crease in production will not be much there, but in North India, use of 
fertilisers has been introduced only recently and there will be some increase 
in tea production there. We ham also got schemes like hire pnrchase 
scheme for machinery, etc. Since October, 1968, Government have also 
introduced the replantation subsidy scheme. I am sure that a r a w t  of 
3 per cent average increa~e in production for the next 7 or 8 years will 
not be out of reach. 

4.2. The Committee enquired about the dmage to crops by pests. 
They were informed that "according to Tca Research Association's esti- 
mate roughly 10 per cent of the potential tea crop in North East India is lost 
annually by pests and diseases". The Committee drew attention to the 
observation made by the Borooah Committee about the difficulty 
experienced by the industry in getting pesticides and weedicides and 
enquired to what extent these were imported. The following position has 
been indicated in a Statement furnished to the Committee. 

PeStkkles 
DenurndP 

In linu 
Lieensinn ~eriod Tedion Kelthane Tclodrine Morocidc 

*(25&00 lftra UP. to the C.I.F. value Rs. 5-73 W s  were &o imported). 
27 



4.3 As to steps taken for indigenous production, it has been stated 
that "licences have been issued for *&port of pasticides in technical farms 
and then to formulate in the country". In regard Ta weadicides it has been 
stated that "sim weedicides are not available indigenously, applications 
ftp import of wedaides are sponsored by Tea Bo@. The dafes rec 
g&ing applications s p o n w d  and imports made has been given as 
uader : - 

- - - -- - - - - 

1966-67 1967-68 196869 

445 applicahs ducd 636 apPliatims 328 8pplicPtiom valued 
72,78850 8,OS,zo3.56 ~ 3 ~ 7 3 ~ 9 1 0  

4.4. During evidence, it was stated that 'Gramaxone' is being used as 
a weedicide. This is a patented praduct, made by an o v a a s  firm. 
Asked whether it was not necessary to establish indigenous production of 
weedicides, if necessary by conducting research on this point through CSIR, 
the Additional Secrebry, Ministry of Foreign Trade stated: "We shall take 
note of it and we will make a reference (to CSIR)". In a note on this 
point it has bsen stated that a private company "are reportcd to have been 
granted an industrial licence for manufacturing gr'amaxone. At present 
there is no substitute for gramaxone". 

4.5. Tbe Committee enquired t s  what extent the increased requirements 
of cereal production in the counq  has impinged upon the area available 
for tea production. The Chairman, Tea Board replied: "In North Bengal 
and South India, practically no extra land i s  available for tea. But so far 
as Assam is conceraod, there is no dearth of land. Most of the plant%- 
tione in Assam have still land which is suitable, for tea cultivaticm". The 
Borooah Committee made the following recommendations on this subject : 

"Taking into consideration the difficulties faced by the industry because 
of Government enactments and in view of our recommendation in regard' 
to the necessity for undertaking extensions of plantings to achieve the Plan 
targets laid down by Govcmment and the need for replacement to increase 
foreign exchange earnings of the country, the Committee recommends that 
the following measures should be taken by Government:- 

(i) The Central Government should take steps to convene a con- 
ference of all representatives of tea producing State Govent- 
ments to frame a well considered policy in regard to land re- 
q u k d  for expanding tea production. Where land is  propad 
to be resumed by the State Governments concerned, the Tea 
Board should ba @ken into consultation. 



4ii) Tlfib prhdplec underlying all resumption of land should be 
such as to ensure that tea estabcg should have enough land 
available for extensions and for other 'ancillary purpose tor 
their viability and protection. Ladd within an estate should 
in IW case be taken wcr as tho integrity of &tes must at all 
costs be maintained. 

(iii) Where tea estates have insufficient land for extensions, State 
Governments should make new grants of land suitable for tea, 
which are available to it, to the estate if such land is in its 
vicinity. 

(iv) The existing control over the utilisation of land within the gmm 
should be reviewed sympathetically by State Governments and 
tea gardens should be granted permission to manage the land 
(under grants ma& many years ago) in thc context of the 
changed circumstances obtaining today. 

(v)  In the Nilgiris district, in Madras State and in such other areas 
where quality tea can be produced, development should not 
suffer due to general policy on land or forest. On the con- 
trary, development and expansion, where it is advantagcous, 
should be allowed by preserving suitable land whether al- 
ready in the posseasion of the plantations or in Government 
.reserves in the vicinity, from land distribution. 

(vi) Similarly, forest management or prese~abion laws should not 
be extended to private forests, plantations, or grants to affect 
thc normal shade regulation m5asures or where bonafide ex- 
tension or replacement is undertaken and the clearance of 
forest is necessary within the grant". 

4.6. The Committee enquired whether a survey by the Tea Board 
carded out in 1965, had disclosed that 171 estates in North-East India (16 
per cent of industry), were uneconomic. In a note on this point, it has 
been statad: 

W o  on-thespot survey was carried out by the Board for collecting 
i~lrormatim about the number and acreage of economically 
weak tea gardens. The list of such gardens was compiled on 
the basis of information o w n e d  from the Producers' Associa- 
tiom in North-East India. The position in this respect is 
explained below." 



laid down for selecting econamicallY weak gardens were as 
faIIwy8:- 

(i) Little or no profit for bhc last five years. 
(ii) Major portion of the tea is overaged and requires replan- 

tation 

(iii) Factory building and machinery mostly old and obsolete. 

(iv) Yield and sale price much below the district average. 
A circular was issued to all Tea Producers' Associations in North and 
South India requesting them to furnish lists of economically wcak gardens 
under their membership, selected on the basis of the criteria mentioned 
above. Replies were received from 6 Associations in North-East India 
(I.T.A., T.A.I., I.T.P.A., B.C:P., A.T.P.A. and S:VeI.T;P-A.) 'and ac- 
cording to information obtained from them the number and acteagp of 
aconomically weak gardens under their membership were as follows:- 

Name of Association No. of Eco- District 
nomically we& 

gardens 

T.T.A. . . . AesPm Valley 
38 w a r  23 

T.A.1, . . . 

I.T.P.A. . . . 

cech.r 
Assam 
D.riecling 
Doann, 
(including under I.T.A.) 

Doom 
Aemm 
Darjeeling 

A.T.P.A. . . . CDcher 
Aseom (tndudad under B C9.)  

S.V.I.T.P.A. . . 2 CpChpt 
I Tripura 



4.7. Ths Board lbas launchd Plantation F i  & Mshinerj Him 
PDtchase Schwnes and libdal d w i a  are adopted in granting t h e  lomu. 
Even a second charge on property hypothecated with Banks is a c - a d  
far Plantation F m w  loan Scheme and for Hire Purchase of xnadhery, 
capacity to pay back imtalrraente which are a small fraction of the value is 
taken into account. The replantation subsidy scheme iotroduced in Octo- 
ber, 1968 can be availed of by all gardens." 

4.8. Tho Committee enquired what bad been dons to ameliorate the 
lot of untconomic growers of tea owing small areas in Kangra, MPndi 
and Nil-. The Additional Secretary, Ministry of Foreign Trade stated: 
"The main difliculty has been the very poor realisation by the small gmw- 
ers for their green leaf. We have, to some extent, dealt with this protr- 
lem succetwfully in South India and we are now trying to extend the scheme 
to other areas like Kangra. In South India, we evolved five years back 
a scheme for giving financial assistance for setting up cooperative tea fac- 
tories. We gave them fertiliser subsidy. Now they are able to get 75 
paise for their green leaf as against 25 paise previously. The quality is 
p o d  and at the Cochin auction, they are ge#ing a good price. One or 
two tea factories have also returned the loans they took". The 
Committee pointed out that when a Study Group of Public Accounts 
Committee visited some of these Tea Plantations in Niigiris, they 
were given to understand that there was scope for organising more coape- 
ratioes. The witness replied: "Acqually 4 or 5 proposals are with us. 
Wc are aweiting the clearance from the Ministry of Fmce. That will 
be cleared in the course of a month or so. We have made the necessary 
provision in the budget. It is only a question of issuing a sanction. We 
have got some proposals which came only a month or so backn. 

4.9. The Committee asked what steps had been taken to encourage 
production of gmem tea, which appeared to thave a demand in the Middle 
East. The Chairman, Teh Board stated: 

"Green tea is produced by a slightly different pmms/than ordinary 
black tea. Black tea is black because the enzyme contained in the tea leaf 
fcrmcnta and bhis makes it black. For mkking gnen tea, we try to Idn 
tbe cmpc. The gteen leaf is dipped into boiling water whicb kiIls the 
enzymes and thareafter it is processed in the o w  manner. Since m w  
of the enzymes are already killed, the colour does not turn black but re- 
mains mainly greenish. Tfim is not much difference between the two 
except for Ma di&nnt p d g .  The enzymes are killed either by 
passing steam as in the case of the Japanese mathod or by dipping it in hot 
water as in the case of North African and Afghanistan tea. 

We have been producing 3,000-4,000 t o m  of green tea throu&out 
tho yew. urud to go to Afghanistan. Soan, of it was being con- 



4.10. The Committee pointed out that production of green tea was 
gbing dawn. It was 6,650 tomes in 1966, 51 17 tomes in 1967 md 
5,133 tmes in 1968. The Chairman, Tea Board stated that "prodaction 
is determined by demand. Now that we have demand in Momcc~, it will 
gb up". In a note explaining the steps @ken far production of m n  b, 

Committee have been apprised of the following position: 

'%king tbe past one and a half years the Tea Board has beem 
actively negotiating with the Indian producers as wen 9s the 
buyers in M m w  in regard to the prospects of producing in 
larpr quntities the types of green tea preferred in the MOIQC- 
can markets. Preliminary investigations seem to confirm thst 
much of the inability of the green tea producers to 
facture the right type of tea is due to lack of k n b ~ - b ~  and 
non-availability of suitable machinery. The steps that have 
so far been talcen by the Board to enwurage and assist the 
producers in producing green tea for export to bhe new de~- 
tinations an: as follows:- 

(a) Data on the methods of mdnufacr~n of gntn tea as dapdsd 
in China, Formosa and Japan have baMI cdlkctad and k 
nished to the interested tca prod~ctrs along witb ramPiw 
of gnen teas aE Chinese, Formosan and Japsnese 0ri& 

(b) the producers have been and an being pot In tcwb * 
buyers abroad and their agenW 



4.11. In addition to the above meamw taken 'by the Boatd, the c ~ r c  
tcim duty on green tea has been reduced on the Board's recommendation. 

4.14. Tbe Committee lsott that then is some dsaacalty in ubtdmbg 
d d W o a r d h d ~ & t b e l p r d e a s ~ k W b e o ~ .  Tldsb8 
qnestbarrMebwiUbrvetobededdd by Gommmmt at I d a  b 
c d h b o d o n w W S t r t e G o v ~ o a r a h c m a d d e n c l r t ~  
~ ~ a o 4 e o E t b c w r # l t o r p a n a t h v r c e r e P l p m d e d h .  



416 SpecW sQpe woald lmve to be takm by 4hvaaseat to, 
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o t b e r ~ P 1 8 0 .  A ~ ~ d m d d b e $ v ~ ~ ~ t o ~ E o a p a r t h r c a  
cothattheyfollldfomctionm~rLbkrmiQ. 



%'HEMES FOR FINANCIAL ASSISTANCE OPERATED BY 'Ill& 
BOARD 

(a) Ten PEabtba Flasaee Sckmc. 

5.1. The Tea Plantation Finance Soheme (accounts of which are being 
maintained separately, was approved by the Government of India in ~ u n , .  
1962 for advancing long term loans to tea estates for replaatink replace 
ment and/or extension of old tea areas. The scheme pkided~for  -Rs. 5 
crores (reduced to Rs. 4.60 crores in February, 1967 by GovMMleat) to 
be placed at the disposal of the Board for b e i  utilised as a revolving 
fund for the purpose. The drawals by the Board during each financd 
years are treated 'as loans granted on -1st October of that year, bearing 
58 per cent interest (penal ra& of 2+ per cent over and abow the n o r 4  
rate in case of default in payment of interest), repayable after 15 years. 
The loans drawn fmm the Government of India 'and advanced to tea es- 
tates by the Board up to 31st March, 1968 were Rs. 3.1 1 morn and Ra. 

(Para 2, Audit Report on the 8ccounts of Tea Board 1967-68) 
5.2. The Committee asked for data about the allotment of funds made 

bar the Tea Ptantation F m  Scheme year-wise from inception to end of 
1988-69, as also their disbmsements. The data furnished is summarised 
below: 

Year ADotmult DMm+ =meat. - - .-- -- -*..- 
(In hLhr of R u m )  

-- - - -- 

5.3. Dtrrlng evidsace, wbcn the Committee draw attention to tho dday 
in dirkusemat d the loans, tho Additional Secretary, Ministry of Fomign 
Trade, axphidng the poddon, stated: 
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"I have ascertained the latest position with regard to this. We re- 
4 v e d  339 hpplications. Out of these 191 were finally considered not 
-suitable for this grant and after scrutiny they sanctioned 148 applications. 
191 w w  not cligible for this loan and they were rejected. The tat4 
amount so far dishmd is Rs. 3.83 crores. This is up to December, 13)61). 
You will see that we are not haIding up any application which is &r- 
wise eligible for this loan. There are some 'apf9k&ns where some de- 
tails are required." 

5.4. The Committee asked for details of applications pending, which 
have been given as under: 

Applications pending ae on 31-3-69 . . . . . 4 7  

ToEPl mount . . . . . . . . . Rs. 217.76 Iakhs 
----- - 

~e ta i l s  of the applications No. Amount 
(Rs. in lakhs) ----- 

Under 3 months . . , 8 18.99 Received between 1-12-68 
31-3-69 opening data awnited 
from Bank etc. in respect of 
the cornpany/hs. 

Betwren 3 months to 6 months 31 162.04 Awaiting replies for essential 
particulars from the garden 
concerned. 

Over 6 months . . . 8 36 .73  Ownership to  be established 
and required to be registered 
with the Controller of Lim- 
sinp. 

5.5. The Committee wanted to know the area covered by the Tea 
Plantation F L I ~ ~  Scheme and the ara actually extended (replad/re- 
planted). The data on this point @en by Government is sumrnariwd 
below: 

Extension Replacement Replanting 
Year 

Area Actual 

ment ment ment 

(In hectares) 



5.6. As to the lwrsons for shortfall in achievement, Government have 
stated that it was "due to xstutal cabmities and the fact that target m- 
Wude fresh applications mxived which may or may not have bcen san- 
tiOIlbd." 

5.7. The Committee painted out that the Barooah Committee had taken 
tbe view that the &ation of the ldans with refmace to 50 per cent of 
tho total value of assas and average value of crops during the last three 
y w s  left the weaker section of the industry at a disadvantage. The Addi- 
tional Secretary, Ministry of Foreign Trade replied : "That is being taken 
up" and that Government were contemplating liberalisation of the terms. 
In a note on this point, it has been further stated: ''The Barooah Com- 
mittee's observation was in respect of the calculation of the admissible limit 
of plantation loans. At present, the aggregate of the Board's loan and the 
bank's short term loan is not to exceed 50 per cent of the total value of 
the fixed assets of the applicant company/firm, as per the latest Bdance 
Sheet, and the average value of the crop of the last 3 years. The Barooah 
Committee considered that if this limit of 50 per cent were raised to 75 
per cent, perhaps the weaker &ions wuld avail of the assistance. As 
has also been pointed out by the Barooah Committee, a proposal for raising 
the limit to 75 per cent has already been submitted to Government by the 
Board and their approval is still awaited." 

5.8. The Committee asked how it was safeguarded that loans were 
not availed of only by bigger estates. They 'asked for particulars of loans 
given to the estates and the number of the% estates under the same manage- 
-. From the data furnished by Government on this point, the follow- 
ing conclusions emerge: 

(i 1 

(ii) 

119 estates were sanctioned loans amounting to Rs. 534.02 
lakhs upto 31st March, 1969 ( a c W  disbursement Rs. 378.4 
labhs) . 
61 of these estates were under a managing agency and/or 
owner having 2 or more estates each. These were sanctioned 
loans aggregating Rs. 327.74 lakbs. 

(iii) The detailed position of loans a v W  of by these 61 estates 
is shown in Appendix. III to this Report. The overall posi- 
tion i s  as under: 

nt No. of estates Eai%ii contlotkd 
Amount m. 



5.9. The Committee enquired whether the Tea Board had been handi- 
capped by the fact that funds provided for bhis and other schemes were 
not adequate. The Additional Secretary, Ministry of Foreign Trade stated: 
"I do not think that want of funds anywhere comes in the way of the 
schemes Wig implemented." 

5.10. The Committee feel that the saninistartlon of tbe Tea Plantation 
Sebeme weds to be greatly improved. 

5.11. In the 6rst place, the screening of applkations received from 
Tea Eetstes for loam under the scheme lnms bem tdttng a long time. Tlre 
data furnished to the Commtttee shorn tbvd 47 apptkdom for 
amounting to Rs. 2.18 clwes were p d h g  ss on 31st March, 1969. 39 
of tbe applications were peadfng for over tbm atoatha and the nmabting 8 
for over six months. 'Ibe delay in dearbg thrn appllabhrss bm ram16ed 
in a mbecantial part of the annual allotment umde for the scheme remain- 
3 g  uautilised every year since 196263 when the sckeme was sbrted. An 
a corollary, there bss Plso been a abortfnm la tbe mHation of fbc trgedr 



5.12. Secondly, the dIsWbution of Banndpl swakmce sldg 
scheme bas bsea nther rmtvm. Up to fhe ead of 296&69,119 Efhtes 
were sanclloned loam molmttng to Rs. 5.34 sores rmder the ecbme 
61 of theae Estates were conblkd by 18 Mana$ng Ageob/- 4 
-two ar more Eutate~. Tbe number of -sing Age~f~/Omefi 
wbo controtled five or more Estates vm 4 d f b ~  mdcr their 
control, tdnlling 31, were sanctioned loans tmwdkg to Ra. 1.5 mm. 
Tbe Comdke am not happy that loans under the scheme went to a small 
minority of Tea EMate iateteets. 

5.13. The committee would Uke Government to investigate tk mrk- 
~ o f t h e s c b e r n e t o a ~ r s W r e ~ t o t h e r p p l l c a t i a a r c l e P t l d ,  
tborre kept pending and those rejected, Prbether the scheme bas so far been 
impartially administered. Necessary conetfve action shaald be laken 
thereafter. Another point which d s  for immedimte d c n t o r y  action 
$I that the scheme, at present fommhted, has I& the weake!r secthm of 
tbe hdostry at a disadvantage. The Boroorth CommtttCe had dram 
Government's attention to this point and it wm dated during derhrF,cvklarce (W 
Government were proposiag to liberalbe the terms of the scheme to 
remove this rwmaly. Tbis should be done expediiously. 

(b) Replantation Subsidy Scheme 

5.14. The objective of the Replantation Subsidy Scheme have been 
.explained in a note submitted to the Committee as under:- 

( i )  In order t~ assist the tea industry to replant overaged bushes 
in the tea estates with newly devdoped planting materials to 
improve the industry's productivity, efficiency and competitive 
ability, Government approved of a scheme for grant of subsidy 
for replantation. Over 30 per cent of the tea bushes in India 
are over 50 years of age-the average economic life of a bush 
being 40-50 years. There is no depreciation allowance on 
plantation dowed as yet in tea industry. 

(ii) The objective of the scheme is to help the industry to achieve 
a replantation rate of 2 per cent annually of the totd area 
under tea. 

(iii) The subs id^ is payable far replanting areas covered with tea 
bushes which are of or over 50 years age. 



(vi) After uprooting of the tea ,bushes, rehabilitation of tlp wid Lor 
a arininnm period of 9 months is essential. A longer nbabi- 
litatiao upbo 36 months is permissible. 

(vii) The replanted area should have a minimum of 10,000 kuhee 
per hectare but this is subject to limitation of topography etc. 

(viii) Subskly is paid in 4 instahtents in the plains and in 5 in lh 
hills. The scheme lays down a system of inspections befm 
payment of instalments." 

5.15. The Committee weae in6Mmed that 'the ,area w v d  by the 
Replanting Subsidy Scheme in 1968-69 was 1,763.83 hectares. The Can- 
mittee enquired what safeguards Government have adopted to prevent 
misnrie of subsidy. In a note it has 3een stated: 

"The Scheme was introduced in October, 1968 and disbursement of 
1st instalments for 1968-69 that have been made ware based 

on proper inspection reports certifying that uprooting of tea 
bushes had in fact been completed within 31st March. 1969. 
So far no cases of misuse of subsidy have come to light. 

Inspections are carried out 2 Inspectors from a Panel of Ins- 
pectors appointed by the Tea Board, in the presence of the 
Manager of the estate concerned. 3 inspections are under- 
taken the first ;being after the area in question has been up- 
rooted, the 2nd after the uprooted area has been completely 
replanted and the 3rd is on oompletion of one year after 
replanting i.e. one year after the 2nd inspection. The sub- 
sidy is paid in 4 instalments for gardens in the phhe and in 
5 instalmerits for gardens in the hi. Tbe Board reserves 
the right to recall the subsidy paid in cages where terms and 
conditions of the scheme have not been fully obgerved. In 
addition to routine inspectiom by 1nspecWl;s fmn the Panels, 
Board's affrcials are also deputed on w b m  to inspcct 
gardens for random checks to ensure that tbe terms and condi- 



tions of the scheme are observed. So far no cases of misuse 
of funds have been detected." 

5.16. As to the achievements of the Scheme, it has been stated: 
"This scheme was introduced from October, 1968 and since it is 05liga- 
tory to allow a minimum rehabilitation period of 9 months, it is not possible 
t3 indicate achievements at this stage. It will only be possible to judge 
this after 1970-71." 

5.17. The Replrmtetion Subsidy scheme will provide some itrcenthe 
to the Tea Industry to repiace over-aged badm on sccorrnt of w W  pro- 
duction and quality d tea have suffered. The Committee wwld, how- 
ever, like the Tea Board to devise appropriate cbeclrs to sslegunrd rrIrpinat 
misuse of tbe assisEsnce under the fkbeme. Inspediws for p p o s e  of 
grant of assistauce are now conducted by iospedors chsen from a p a d ,  
which tbe Committee understands c& of tea planters. The Committee 
consider it essential, with a view to saf- Government's iatffests. 
that ImowledgeaMe officials from tbe Tea Board shoald also be associated 
with the process of inspection. 



MISCELLANEOUS 

(a) Internal Tea Centrea 

Audit Paragraph 

6.1. In para 3 of the Audit Report on the Accounts of the Board for 
the year 1963-64, mention was made of the four tea centres in the country 
running at a loss. These centres continued to incur losses during 1964-65 
as wcll, as shown below:- 

(Tn Rupees) - 
Receipts Expenditure Loss 

Tea, Centre Bombay . . . . . 1,63,579 1,72,573 8,994 

Tea Buffet, Udyog Bhavan, New Delhi . . 28,426 76,106 47,680 

Tea Bar, Planning Commission, New Delhi . 88,477 1,16731 28,254 

Tea Bar, Parliament House, New Delhi . . 36,390 '59,029 32,639 

[Paragraph 2 of Audit Report on accounts of Tea Board, 1964-6 51 

6.2. The Committee enquired whether it was necessary to run thes: 
Tea Centres. The Additional Secretary, Ministry of Foreign Trade stated: 
"We are not sustaining any of these centres for internal promotion. The 
Bombay one was started as a prestige tea centre where foreigners could 
have, a taste of Indian tea. Subsequently there was a request that it is 
performing useful functions and we might not order its closure. So far 
as tea bars in Central Government Offices and Parliament House are 
concerned, they were opened specifically at the request of the heads of the 
offices and the Hon. Speaker. They wanted that there should be some 
place where members and visitors should have the facility of taking tea. 
We are nDw trying to economise on the working of these tea bars. I have 
the working results for 1968-69 and for the first six months of 1969-70. 
There is a progressive improvement. One of the suggestions we am conai- 
&ring is to see what extent we can convert them into a cooperative orga- 
nisation of workers who can take over the management, giving some kind 
of subsidy, just as we have done with some coffee bars." 



6.3. ' h e  Committee enquired whether, as pointed om oy the Barooah 
Committee, the Tea Board was faced with the problem of providing large 
.field st& with alternative employment. Explaining the position in this 
respect the witness stated : "The question of under-employment or un- 
.employment arose out of the decision of the Government to discontinue 
propaganda activities within the country. One thing we propose to do 
is to use this stafT to the extent possible in some of the tea bars and 
canteens in Parliament House and in Government offices, Bombay Tea 
Centre, etc. Some of them have already been absorkd in the Tea Board's 
office. I do not think the problem is so acute." 

6.4. The Cownittee note tbnt all the fow tea eeabns at pment 
belng run by the Tea Board in India are suddug  a loss. TLese bars 
were opened as part of a tea promotion auqdgn ha the c~lmbrJr whkb has 
now been stnpepd. The Committee would like it to be considered * 
Illl or some of these centres eoaW be dosed or made over to coopcrPbke 
organisations of workers, as bas been donc b the cme d e e  
which were mn by tbe Coffee Board. 

6.5. Tbe Committee also note that some strrtE of tbe Tea B w d  
rendered redundant as a result of diicontinurmce of tea propaganda in the 
country are still to find gainful employment. An expeditnre d Rs. 30,000 
per annum is hehg incurred by the Tea Board on their salaries. The Com- 
mittee would like the Board to take e d y  steps to correct t b i  position. 

(b) Grants to Educational Institote 
Audit Paragraph 

6.6. The Board gives annual grants-in-aid to educational institutions 
in tea garden areas for construction of hostels on the condition that accom- 
modation after construction would be provided free of rent for certain 
specified number of wards of the tea garden employees. A lest check of 
the grants paid during the last five years revealed that the number of 
wards actually admitted was far less than the specified number based on 
which grants were sanctioned, as would be seen from the following :- 

Name of the insdtu- Grants Date of No. of Student8 Daurlly saom- 
tions 1 paid completion studenrs modated in the hostel 

of hostels who shoiild 
have been Year Num- Short- 
.c~omm~- b a  w e %  
d a d  in the 

haacl 

( 1  (a) (3) (4) 0) (6) (7) 



Nagtakata Junior High 25,ooo June> 1964 15 I966 
S & W  JeipPiga, 1967 
West Bad. 

C k y d w  High School, tbooo 1965 ~0 r%5 2 9%. 
D m .  Darrang, 
Assam. 

4 80% 
x966 1967 4 80% 

Plorance Swainson 14,000 1966 10 1966-6 5 50% 
Deaf School, Palayn- 1967-6g 7 30% 
mkotti, Madras. 

Sibsagsr Collage 35,000_1 JWarp 
Joyasagar Assam- 

15 1967-68 8 47% 
1967 

Annexe for girl em- 
dents. - .- 

[Paragraph 3-Audit Report on accounts of Tea Board, 1967-68.1 

6.7. The Committee desired to know the total num'oer of educationd 
institutions assisted by the Tea Board for providing hostel accommodation 
upto December, 1969. In a statement Government have ind~cated that 
35 educational institutions were giwn grants. The seats earmarked for 
the wards of tea garden employees and these actually occupied by such 
wards were as follows : 

S1. 
No. 

No. of seats Occupied during the years 
Names with address reserved ---------- 

1967 1968 1969 

I. Subhashi Girls' High School, P.O. Mal, . . . . .  Dist. Jalpaiguri 40 31 21 I 6 

2. D.H.S.K. College, Dibrugarh, Assam . 20 - - I 

3. Behali Govt. Aided High School, Gang- 
m a u t h a n , D ~ , k o w n  . . .  ao 14 rs 16 

4- Bokakhat Govt. Aided High Schod, 
Assam. . . . . . .  20 - - z 

5. Mat6Ui High Sahool, MststIi, Dist. 
Jdpuguri . . . . . .  20 7 3 3 

6. Chcngmmtl Ta Estate High School, 
Sadhoput, Chewpari, Dkt. Jdpaiguri . 30 30 30 - 

7. Govt. Aided Girls' High Wdol, Silchar, 
D i a c d h u , l b r u r t .  . 1 . t y  I 1  - 4 





- 

33. C.M.S. College High School, Kottayam, 
Kernlastate . , . . . 20 Building not completed. 

34. Government ofMadm . . . 9 9 9 9 

35. Rmgapara Government Aided High School, 
P.O. Rangapara,Amrn . . . 19 5 5 - 

-. - 
6.8. As the grants were given to educatiod iadtdbs in these cases 

with a view to providing edrreationd mmdtiea to the children tea garden 
employees, the Committee would not like to pol.we these cases further. 
Thc Committee would, however, like to point out tbsr in as m n y  as 13 
out of 35 ceses, where the insSitntes were given grants to band hadeb to 
provide reserved accommodation for children of tea garden employees, not 
a single reserved seat was utllised. The Committee would like the Tea 
Board to investigate why the brcilitg provided at the institutions to children 
of tea garden employees remain o n u t i k d  This points to the need for 
greater care in screening propods for t ime grants In future. 

(c) Delay in obtainii  refnnd of nnutllised loans. 
Audit Paragraph 

6.9. In December, 1964, the Government of India apprwed a scheme 
for the development of Small Growers' Tea Estate in Nilgiris to be im- 
plemented from the Board's funds. Under this scheme, a loan of Rs. 
5.60 lakhs was paid to the Madras State Industrial Bank during June, 
1965. The loan was to be treated as a revolving fund and was to be 
rep'ayablc in full after 3 years, with interest at 24 per cent per annum. 
In November, 1965, intimation was received from the Bank regarding 
the non-utilisation of the entire loan, consequent on which a sum of Rs. 
5.00 lakhs was withdrawn from the Bank only in March, 1966 after a 
lapse of nearly 9 months; for this period, the Bank allowed to the Board 
interest 'at 24 per cent per annum. The balance amount of Rs. 0.60 kkh 
is still held with the Bank (March, 1967). 

6.10. The exact requirement of funds was apparently not ascertained 
before mleasing the loan to the Bank in May, 1965. 

[Paragraph 2 of Audit Report on accounts of Tea 
Board, 1965-661. 

6.11. The Committee pointed out that Rs. 5.60 lakhs were paid by 
the Board to the Madras State Industrial Bank in June, 1965 for disburse- 
ment to Small Growers of tea for purchase of pesticides but the entire 
amount could not be distributed. The Committee enquired why the loans 
could not be distributed in full. The Additional Secretary, Department 
of Foteigo Tmde statcd that the loan scheme which was drawn up by 



Madras Government included loan for setting up d tea factory, for pro- 
curement of fertilizers and also a scheme for loan of pesticides. The Co- 
operative Societia availed of the loans for setting up of factories and 
buying fertilisers only and did not utilise any amount for pesticides. 
Hence, there was a balance amount of Rs. 5.60 Whs unutilised on this 
account. 

6.12. Asked why there was a delay of 4 months in getting back the 
amount of Rs. 5 lalahs, it was stabed that the Board was expecting the 
societies to avail of this 'amount fully and later it was noticed and they 
had not drawn this finance at all. As regards the balance of Rs. 0.60 
lakh, the witness stated that they were kept in deposits and subsequently 
an amount of Rs. 35,000 out of this had been approved for the staff sub- 
sidy scheme. 

6.13. The Committee feel that the requ&ements of cooperative tea 
societies were not properly awssed before releasmg fonds to the bank for 
grant of loruls to the societies. A sum of Rs. 5.6 lakhs representing pro- 
vision for pesticides remained completely nnatilised by the societies and 
it task nearly 9 month for the Board to withdraw this nnntilised amoant 
from the bank. The Committtee trnst of this type nin not recur. 

(d) Delay in obtaining refand of welfare grants. 
Audir Purrgraph 
6.14 

Name of the State Amount due Purpose for which gtants had Period during 
fof refund been given which grants 
(in l&s of had been given 

Rs.) 

Assam . . . 0.28 Establishment/improvement 1951-52 and 
of labour welfare centres, 1955-56 
stipends to trainees in 
social welfare institutes 

I etc. 

West Bengal . . I .oj Purchase of equipment con- 1955-56 to 
struction of Welfare Cen- 1957-58 
tres and garages for using 
mobile cinema vans. 

Keraln . . . 0.23 Setting up of vocational train- 1951-52 
ing schools, etc. 1955-56 

M o d T U . . .  0.15 Establishment of Demonetrs- 1951-52 and 
honarm-txaining antre/ 1955-56 
tailoring centre etc. 

U.P., Punjab and T r i m  0.03 Providing recreational foci- 1951-52, 
litic8 to labour, etc. 1954-55, 

1955-56. 

TOTAL . . I '72 

pmgmph 3(c) of Audit Report on pccounts of Tea Bard, 1955-561 



6.15. The Cornnuttee enquired whether any action ww t&eq to get 
back the unspent balances out of welfare grants paid to the State Govcm- 
m t s ,  although the grants related to a period m e  than ten years ago. 
The Ministry have stated in a note that the Board, 'at its meeting held 
on 15th December, 1961, decided that the unspent balances after 31 st 
March, 1963 should be refunded to the Board. The State Governments 
were mninded about it at regular intervals. lBen the matbor was referr- 
ed to the Ministry and Government of India took up the matter direct 
with the defaulting State Governments. On many occasions the Board's 
officials drew attention of the members who were representing the State 
Governments in the Board during thc meeting of the Board and its Stand- 
ing Committee. 

6.16. The following we= the State Governments by whom the 
amounts were still to be refunded : 

State G w ~ m e n t  Amount still to 
be refunded 

Rs. 
West Bengal . . . . . . . . . .  35454 

Madras . . . . . . . . . . .  2,070. 23 

Uttar Pradesh 
Punjnb 
Tripura 

6.17. The CaIl.rdnpp woald like Governmat to take mitab steps to 
wsare that tbe SEete G o v e ~ t a  refund bmedUeIy pnspent balances 
of welfare grads ~m01~1tbg to Rs. 70,122, WWI b.te ban  by 
them for about 10 yerur. 

ATAL BIHARI VAJPAYHE, 
Chairmrm. 

NEW DELHI; 
April 16, 1970. 
~ h a i t r a 6 ,  1892 ( S )  . 

Public Accounts Committee. 



APPENDIX I 
Quantity of tea sQld at Lowdon Auction together Ccith indicts. 

[Ref : See Para I a6 of the Report] 
(Av. of 1953 to 1955=1oo). 

Year North India South India Afrifs 
Qty. in th. Kg.Indur Qty. In th. Kg. Index Qty. In th. Kg. Index. 

.. - - -- 
N.B.-Pigurrr in the bnStt indkrtte the prim perk. in Jd. 



Belgium 
British West Indies 

Canada . . 
Denmuk . 
m . .  
Finland 

Germany Western 

I r t l d  . . 
Nctbabde . 
N-Y 
Sweden 
8Witmhd . 





Staumau shaming the estates w+h have avaibd of loans, vndrr & soma m r m o p ~ n t  
at tJab tame140 wassancrioMd. 

[Ref: Su Pam 5 -8 of the Report1 

Sl. Nam: of the tea estates Under same Managin Agency and/or Amount 
N o .  2=z-!ip 

I Dejoo ValleyT.R 

2 Baghmori ,, 
3 Tcloijan aa 

4 Ranicherra 
j Margaret's Hope ,, 
~6 Amluckie a. 

7 Bormahjan ,, 
:r Tumsong T.E 
3 Beech n 

3 Bharnobari ,, 
4 Satali u 

5 New Chumtn ,, 
6 Huldibnri ,, 
r Towkok T.E. 
-2 Nahorhabi 
r Nagrijuli T. E 

-2 Longview 

3 Phuouri as 

.I Gopalpur T.E. 

.2 Sonali a, 

.I Soraipani T.E 
2 DuTiaghur ,, 
3 Daorni a 

4 B W a  a 

-5 B~rdubi a 

Rn. 



S1. Name of the tea c(W Under same Managing Agency andlor Amom 
No. ownaship 

I Bokel 

2 Muttuck 
3 Singlijan 

', . I  
>a - 

4 Dikom ,J . (  
5 Lengrai 

6 Panitola 

7 Hukanpukri ,, MIS. 

9 Daisajan 

i 
,, 'I 
JJ 

~ ~ H a n n u t t y  ,, 
11 Dejoo 

. i 
12 Tippuk 1 : I  
13 Nalani ,a . J  
I Konikor Dallim T.E. . 
2 Kolony ,, . } MI:. 

I Dahingeepar T.E. \ Mlr 
2 Gabroo Purbat ,, . J 
I Madanpur T.E. 

2~94- 
2 Ballachem ,, . 



'St Name of the ten estate Under name Managing Agency and/or  mount 
Wa ownemhip 

I Polovi 
2 Pallorburid ,, . 

Rs. 
5392,000 



Summary of Main Co~lusi~m(Recom~.~endah,~~, .  
- --- 

EWII NO. of the Ministry/Depart- s. NO. Report ment concerned Conclusion Recommendations 

I. 1-13 Foreign I'rade The Committee are deeply concerned to observe that Indian tea has 
been progressively losing ground in most of the world markets. The 
country is the leading producer of tea in the world and, next to jute, tea 
has been the biggest foreign exchange earner. However, over the years, 
the volume as well as the unit value of tea exports have been rapidly 
coming down. How alarming the position is would be evident from the 
statistics given in this section of the Report. In 1968, India exported 
less quantity than in 1959. In four of her principal markets-U.K., 
U.S.A., Canada and U.A.R.-which, between them, absorbed 75 per cent 
of India's tea exports in 1959, exports had fallen by 25 per cent in 1968. 
The fall in exports to U.K. was particularly steep: in 1968, this C O U I I ~ ,  
which has been the biggest single market for Indian tea, imported from 
India about a third less than in 1959. 

"4 Do. The fall in unit value of Indian tea in overseas markets has also k n  
very disconcerting. Taking the tea sold in London auction alone, a kg, 
of North Indian tea fetched 23 per cent (approximately) less in 1968 
than it did in 1955. The fall in unit value of South Indian tea, was also 
equally severe (about 22 per cent). 

.- \- 
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2 I .  15 Foreign T d e  The Committee observe that the ground lost by India has been 
captured by its competitors, notably Ceylon and East Africa. Ceylon, 
thou&, it was also affected by the phenomenon of falling unit values, was 
exporting more tea in 1968 than in 1959. So was Kenya, which managed 
to get substantially the same price for its tea in 1968 as in 1955. 

DO. The Committee recognise that the set-back to tea exports has arisen 
from a world-wide glut. While world consumption of tea has been rising 
at the rate of 1 per cent per annum, world production has been increasing 
by 3 per cent. This situation no doubt indicates that it would be to tfte 
advantage of the producer countries to take concerted st* to limit sap 
plies to the world market. However, desirable such a concord might be 
the following considerations suggest that an agreement would by no means 
be easv to secure. 

( i)  The tea industry in some of the eompetbg cotwtries from 
East Africa is in its infancy and these countries may I&, 
therefore, be willing to forsake the inherent advantages that 
this gives them visa-vis their competitors. During evidence, 
the representative of Ministry of Foreign Trade admitted that 
"a number of cmntries were not interested in an international 
agreement" during the discussions held for this p u ~ o w  is 
Rome, 



Do. 

(3) Some of India's competitors do not have the advantage of 
having a large home market and would, therefore, inevitably 
look for expanding export markets under the compulsions 
arising from increasing production. This would mean their 
demanding a larger share increasingly. 

( 5 )  An agreement which was previously in existence founde~d 
in 1955 due to non-signatory countries increasing their acreage 
and exwrt. 

The Committee would, therefore, like to caution Government against 
expecting any salvation from an agreement of the type now under 5 
conteniplation. In any case, Government will have to ensure that it does 
not result in our giving away more concessions than we get. In the 
ultimate analysis, Indian tea would have to hoid its position in inter- 
national markets on the strength of its quality, consumer appeal and 
marketing efficiency. Later in this Report, the Committee have made 
certain suggestions in regard to the lines on which export promotion would 
have to take place. 

Do. The Committee are also not in favour of the internal market k ing  
drastically starved of quality teas which are in demand. They appreciate 
that export of quality teas must have priority, but with tbe world market 
situation as it is now and the country's tea production also increasing, it 

- 



would not be judicious for Government entirely to disregard the claims 
of the internal market. to good quality teas. 

Foreign Trade In the Committee's opinion, London auctions have not proved a bless- 
ing for Indian tea. A study by F.A.O. revealed that 75 per cent of tea 
bought in London auctions were for four buyers. This monopoly on the 
buyers side has further weakened our position in what has essentially been 
a buyers market. The Committee recognise that it may not be practical 
for the country to withdraw from these, auctions : on the other hand, with 
other exporting countries being obliged to sell in these auctions, our with- 
drawal would harm our interests. Nevertheless an early allltioa for this 
unsatisfactory situation will have to be found. 

m. The Committee feel that, while an agreement with other countries to 
limit sales at London auctions might, in the foregoing circumstances, seem 
indicated, the long-term solution for this problem lies in diversifying the 
market for Indian tea. Tea consumption in U.K. seems to have b&h 
nwre or less steady over the years. In any case, as pointed out by tht 
Barooah Committee, India has not been able to take advantage of any 
recent increase in consumption in that country that has occurred due to 
tea promotion campaigos. Besides, U.K. itself is re-exporting Indian tea 
to other countries, apparently after blenditlg. This situation underlines 
the n e d  for our seeking new markets and developing promising markets 
for exports. The Barooah Committee have drawn attentitioh to the 



possibilities of augmenting exports to countries like Australia, U.S.S.R., 
Morocco and to developing countries. Thee should be further explored. 

Do. The Committee are in this context surprised to learn that the Tea 
Board has not camed out any market surveys. A proposal in this regard 
is now stated to be under consideration. The Committee would like an 
early decision to be taken thereon. The Cornmitt* need hardly add that 
such n~arket surveys should be conducted by compeknt and expetianced 
personnel and should be undertaken in association with Trade, which 
would have a stake in its results. 

Do. 

Do. 

It seems to the Committee that if export earnings from tea are to be 
sustained, if not increased, a number of measures are called for. % .  

'The first and primary need is to encourage the production sf quality, 
tea, as our cheap 'filler' teas have been virtually priced out of intarnatioeal. 
markets. The Barooah Committee have pointed out that Kenya has 
improved her quality to the extent that some of her teas are fetching be- 
prices than Assam teas. The Tea Board has a replanting scheme for 
replacement of depleted over-aged bushes. This will have to be imagina- 
tively executed. Special consideration in this coanectim will hoe  to b 
given to the ~equirements of the industry in Darjeeling, which is a quality 
area. Over 50 per cent of the bushes here are over-aged and production 
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has been progressively going down. This should be quickly arrested, ' by 
accelerated rate of replantation. 

8. 2.16 Foreign Secondly, it will be necessary to undertake substantial product diversi- 
fication. Consumer preferences in some of the sophisticated markets have 
undergone a change with the increasing popularity of tea bags, instant tea 
and tea mixes in preference to conventional tea. It is essential that the 
industry applies its mind to this phenomenon and products various new 
forms of tea. This is a matter that calls for research support and the 
Committee getthe impression that a serious beginning is yet to be made. 
An advantage that would accrue to the country by undertaking the market- 
ing of these products is that these will inwlvc the use of cheaper teas, 
which are at present consumed indigenously. Their diversion for the 
manufacture of these products should help to increase export earnings. 

Do. Thirdly, the bulk of our tea exports constitute raw meterial which is 
processed and blended abroad. This means that we are forgoing the 
foreign exchange earnings which would accrue if blending and pactring of tea - 
were to be done here to the maximum extent possible. The aport of 
blended and packaged tea should, therefore, be progressively augmented, 
particularly to developing markets, where the possibility of competition 
from oganised retail market does not exist to the same extent a~ in the 
more srphisticated markets. . , 



Do. Over the last five years ending 1968-69, a sum of Rs. 4.88 crores has 
been spent on tea promotion campaigns abroad. Considering the dismal 
record of Indian tea exports to which a reference has h e n  made eariier 

in this Report, the Committee cannot help feeling that this expenditure 
has largely failed to serve its purpose. The Barooah Committee, which 
reviewed the position in this regard, pointed out that neither in U.K., 
India's principal market, nor in U.S.A. was Indian tea successful in taking 
advantage of increased consumption of tea that was fostered by 'generic' 
campaigns: on the contrary, the Indian share of the tea sales in these 
markets went down. On the other hand, Kenya which "has made compa- 
ratively small contributions to a few Tea Councils in recent years" has 
been able to cnnsoiidatz its position in almost all the markets at the 2 
expense of its competitors. 

Do. Thc Committee feel that Government should conduct an appraisal of 
thc utility of the 'generic' campaigns to see whether these are not over- 
ernphasised to the detriment of 'uni-national' campaigns. If at all the 
'generic' campaigns have succeeded, they have succeeded in creating a 
niarket for tea which India's competitors have been able to capture, except 
in countries to which India's exports are not, in any case, very significant. 
It mi~ht  be argued that these 'generic' campaigns, which are conducted in 
collaboration with the trade and other producers, create good-will with 
trade in those countries. The same purpose could possibly be equally 

--- - - - -- -- -- - - - - 



well served by directing 'uni-national' campaigns towards track, apart from 
consumers, packers, distributors etc. An such 'uni-national' campaigns 
directly promote the cause of Indian tea (and not tea generally), their 
results will also directly be to the, country's advantage. 

Foreign T r d -  One aspcct of the hi-national'campaigns conducted 'by the Tea Board 
needs mention. The bulk of the expenditure on these campaigns was 
accounted for by the outlay on the Tea Board's overseas offices at U.K., 
U.A.R., Belgium, Australia and U.S.A. In fact, out of Rs. 1.57 crores 
spent on 'uni-national' campaigns during the last three years ending 1968- 
69, the outlay on these offices accounted for Rs. 1.34 mores. These 
ofiices no doubt carried on publicity through media-advertising and con- 
sumer publicity (which was included in their outlay), but the Committee 
feel that the maintenance of these offices with attendaot expenditurn on 
staff and rent of buildings etc. eats into the meagre resources avaitaMe 
for direct publicity. The data furnished to the Committee shows that, in 
fact. between one-fourth to one-sixth of the outlay on promotion campaigns 
was on account of staff salaries. The Committee would in this context 
like to make the following suggestions: 

f i 1 All the Indian Missions overseas have generaUy a c o ~ r c i ; r l  
Secretary wha is responsible in the course of his work t~ the 
Ministry of Foreign Trade. These Missions are alrezdy 



attending to the work of tea promotion in countries, where 
there are no overseas Tea Boatd o5ces. It should be consi- 
dered by Government whether, by suitable arrangements, the 
work in the other five countries could also bc similarly 
transferred. The Committee appreciate the need for ensuring 
that existing markets in these countries are not lost, but there 
is no particular reason to suppose that the maintenance of 
overseas office is going to help. What is called for in the 
circumstances is an imaginative campaign for publicity, with 
the help of expert advertising and public relations agencies in 
these countries. The responsibility for initiating such cun- 
paigns could devolve on the overseas missions, aciing in cdla- 
boration with the Tea Board for this purpose. Once these 
campaigns are started, these should be sustained by a 8 
continuing effort so as to convert the consumers and retab 
their patronage. The Tea Board should also grofit by the 
experience of organisations like Air India which ensure good 
publicity overseas, by frequent changes in the theme of pmtrus 
with new siznificance which sustain the iateredt of tbe PTwets. 

(ii) There is no involvement by trade in export promotion cam- 
paigns now being conducted. This should prognssin,ly be 
secured: in fact, as exports of packaged tea bemme m e  &d 
more popular. the trade should be encouraged to t a b  ov&r 
the publicity work from the Board. Ultimately it will be the 
seller who will know best how to advertise. 



12. 3 4 Foreign T r a k  The Committee feel that overseas Tea Centres, while providing an 
opportunity to overseas consumers for sampling of tea, have a limited 
scope for the propagation of Indian tea. As pointed out at the Tea 
Seminar, they are capable of reaching only a very small percenkige of 
overseas consumers. A chain of tea centres to reach a larger section of 
the consuming public may not be feasible particularly as overseas markets 
are vast and far-flung. For these reasons, the Committee feel that the 
stress in overseas tea promotion should be on other advertising media. 

Do. The Committee note that the Tea Centms at London and Edinburgh 
have been continuously running at a loss. During the last three years 
ending 1968-69, these two centres have run up a deficit of Rs. 24.47 
lakhs: their takings have also progressively been coming down. The 
Committee see no particular reason why these centres shouId continue, 
particularly, as in U.K., as pointed out in an earlier Section of this Report 
the scope for augmenting tea consumption is limited. The Tea Board 
themselves would appear to be entertaining doubts about ttbc need for these 
centr:s. The Committee would like Government to come to an early 
dscision about closing these centres. 

Do The Comrnjnee would also like to stress that where tca centres are 
run overseas, they should be run not in established markets bat in emerg- 
ing markets in developing countries which present real potential. 



4. f a  FoKia W The Committee would like the Tea Board to keep tea production in 
the country under wntinuous watch to ensure that target of 460 million 
Kgs. by :Y'!3-74 is achieved. In any scheme for additional production, 
the demands for production of quality teas, must receive priority as eaxiier 
suggested by the Committee. Green tea if another item for which nlar- 
kets are emerging in the Middlz East and some other countrizs. Since 
the t w  of tea required for producing green tea, which is in demand in 
Morocco and Algeria is available in abundance in Assam and North 
Bengal, Kangra and Himachal Pradesh, the Tea Board sbuld make avail- 
abk b t& planters the nec#lsary pmcesa and machinery to manufacture 
greeu tra. 10 master the p m s s ,  if necessary, arrangements should be 
nta& to train one or more persons in Japan or some other country pro- 
ducing superior type of green tea. 

uu . Pests are at present causing an estimated annual loss of 10 per cent 
of the crop. The data furnished to the Committee indicates that the 
main formulations for pesticides are king imported. In respect of w d i -  
&s also, the country is dependent on one patented imported pxuduct. 
p qucstioa of development of adequate iadigwous substitutes must be 
p q u e d  by Government, in consultation with C.S.I.R. or the Tea Research 
Associations. 

Do. The Committee note that there is some difliculty in obtaining addi- 
tional land that tbe gmkns require for tca produdion. This is a ques- 
tion wbicb will have to be decided by Government of India in collabora- 



18. 4.15 Foreign Trade 
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Do. 

tion wi&. State Governments, on a scheme of dear cut priorities, after 
taking - .  note of the need for augmenting cereal production. 

The a m i t t e t  note that a preliminary surwy by the Tea B a d  has 
rev5ded that absut 16 per a n t  of the bigger eatam are uneconodc. The 
matters neZds d&er study, pEuticdldy in areas whiere quality tea is .being 
prod-d. A sdectiv6 Iibaralkatlon of the tenns &.the tr&ws manta- 
tion Finance Schemes in favmr of these a r m  might mait the closer - 
attehtion of Government. 

, . 
&al s & s  would have to be taken by Goverament to odiomk 

the .lot of small tea growers in .Nilgiris, Mandi and Ktingra. The q r n -  %: 
mittee note that the organisation of a-opcratiws in NHgiris h a r ~ ~  
to. better ,the situation and that the establishment of some m e -  co- 
operatiyes is under way. hE the light of this experience, the Cemmittee 
would like Government to consider the organisation of cooperatives in 
other aceas also.-. Adequate guidance should h givea to these COOF- 
tivts so. {hat they could function as viable units.. 
. . . . . . .  . . ,  . . . . . . . . . . . .  ......... 
..'. The committke &el that the adminis&&& -6f the - ~ e a  ' ~lintat(oi~. 

&.heme needs to be hiryl impraVed.. - , . . - 
. - ;. . . . .  . , . 2 . - .  .*  ... 

. . . . . . : . .  . . .  . .-. . - .... . . . . . . . . .  . . . .  . . < .  
-. 

In. the -iirst .plf~ce,-.du -,screening of applications..: yewived from --Tea 
Estates for loans under the scheme has been taking a long time. The 
data furnished to the Committee shows that 47 applicatibns for loans 
amounting to Rs. 2.18 crores were pending as on 31st March, 1969, 



39 afqh applicatigns were pending for over three  month^ and the remain- 
ing 8 lor over six months. TBe delay in dearing these applicatigns has 
resulted in a substantial part of the annual allotment made for the scheme 
remaiping unutiliid, every year since 1962-63 when the soheme was 
start& As a corollary, there has also beeq a shortfall in the realisation 
&.the targets set-for the scheme. Over the three years ending 1968-69, for 
imtance, Ta Gaxdeas could do  fresh platings only on 2,221 acres as 
against 3,227 acres that should have been covered M e *  the wheq. - .. . . 

I I 
. . 

Do. - Secondly, the didributh of financial assistance under ths scheme has 
been rather uneven. Up to the end of 1968-69, 119 Estates were sanc- 
tioned. loaxts .amounting to As. 5.34 crores under the scheme. 61 of these 
Estates wcre emtrolled By 18 Managing Agents/Owners, each haviag -tPro 
m, m e  Estates. 'The number of hbnaghg Agents/Ownm whp con- 
trolled-. h e  or more Estates 'was 4 .and the Estates under their conrrol, 
totding .31, we= sanctioned loans amounting to Rs. 1.5 crores. 
&nzrnitbce itre not happy that loans under the scheme went to a small 
minority of Tea Estate interests. . 

. . 
Do. Tbe Gornmittae would l i b  Government to investigate tb working of 

. the sebeme to ascertain, with refereace to the applications &red, those 
kept pending and those rejected, whether the scheme has so far been 
impdally ~admhtistad. N-q corre@ve action should be taken 
thereafter, .Anather pomt which calls fat immediate rectificatory action 
is that the scheme, at present formulated, has left the weaker section of 
the industry at a disadvantage. Thc Borooah Committee had drawn 
Government's attention to this point and it was stated during evidence 



that &vernment were proposing to liberalise the terms of the scheme 
to remove this anomaly. This should be done expeditiously. 

hrc ign1 ' rde  The Replantation Subsidy Scheme will provick some incentwe to thc 
Ten Industry to reprace over-aged bushes on account of which production 
and quality of tea have suffered. The Committee would, however, like 
the Tea Board to devise appropriate checks to safeguard against misuse 
of the assistance under t1x Scheme. Inspections for purpose of grant of 
assistance are now conducted by inspectors chosen from a panel, which 
fht Committee understands consists of tea planters. The Committee 
consider it essential, with a view to safeguarding Government's interests, 
that know1c.dgeabie officials from the Tea Board should also bc associated 
with the process of inspection. 

-DO- The Committee note that all the four tea centres at present being run 
by the Tea Board in India are sustaining a loss. These bars were opened 
as part of a tea promotion campaign in the country which has now been 
otoppcd. The Committee would like i t  to be considered whether all or 
some of these centres could be closed or made over to cooperative orga- 
nisaticms of wokken, as has been done in the case of c o k .  houses which 
were run by the Coffee Board. 

-D,* The Committee also note that some staff of the Tea Board rendered 
redundant as a r c d t  of discontinuance of tea propaganda in the country 



are still to h d  gainful employment. An expenditure ot Rs. 30,000 per 
amum is being incumd by the! Tea Board on their salaries. The Com- 
mittee would like the Board to take early steps to comet this position. 

DO. As the grants were-given to educational institutions in khese cases with 
a view to providing educational amenities to the childre5 of tea garden 
employees, the Committee would not like to pursue tbcse cases further. 
The Committee would, however, like to point out that in as many as 13 
out of 35 cases, where the institutes were given grants to bwld hostels to 
provide reserved accmodat ion  for children of tea garden employees, 
not a single reserved seat was utilised. The Committee would like the 
Tea Board to investigate why the facility provided at the institutions to 
children of tea garden employees remain unutilised. This points to the 
need for greater care in screening proposals for these grants in future. 

Do. The Committee feel that the requirements of cosperative tea socie- 
ties were not properly assessed before releasing funds to the bank for 
grant of loans to the societies. A sum of Rs. 5.6 lakhs representing provi- 
sion for pesticides remained completely unutilised by the societies and 
it took nearly 9 months for the Board to withdraw this unutilised amount 
from the bank. The Committee trust cases of this type will not recur. 

DO. The Committee would like Government to take suitable steps to en- 
sure that the State Governments refund immediately unspent bal'ances of 
wvlfare grants amounting to Rs. 70,122, which have been retained by 
them for about 10 years. 
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